
Hindustan Times, Delhi, 06/09/2025

Page No: 14, Size: 6.64cm × 10.66cm



Hindustan Times, Delhi, 06/09/2025

Page No: 14, Size: 8.97cm × 12.78cm



Hindustan Times, Delhi, 06/09/2025

Page No: 14, Size: 8.73cm × 12.57cm



Hindustan Times, Delhi, 06/09/2025

Page No: 14, Size: 6.43cm × 10.37cm



Times of India, Delhi, 06/09/2025

Page No: 24, Size: 9.18cm × 48.37cm



Free Press Journal, Mumbai, 06/09/2025

Page No: 7, Size: 23.52cm × 18.68cm



Times of India, Kolkata, 06/09/2025

Page No: 21, Size: 9.18cm × 48.37cm



Times of India, Jaipur, 06/09/2025

Page No: 11, Size: 9.18cm × 48.37cm



Times of India, Chandigarh, 06/09/2025

Page No: 20, Size: 9.39cm × 37.41cm



Times of India, Chennai, 06/09/2025

Page No: 10, Size: 9.02cm × 32.73cm



Rajasthan Patrika, Bhopal, 06/09/2025

Page No: 3, Size: 13.04cm × 14.58cm



Times of India 

NHRC notice to Maharashtra over `Halal Lifestyle Township’ 

https://timesofindia.indiatimes.com/india/nhrc-notice-to-maharashtra-over-halal-lifestyle-

township/articleshow/123728628.cms 

TNN | Sep 6, 2025, 06.32 AM IST 

NEW DELHI: Taking note of a complaint regarding a township project near Karjat, 

Mumbai, that is allegedly being promoted and developed exclusively for persons 

belonging to one religion under the label of 'Halal Lifestyle Township', NHRC has issued 

a notice to the chief secretary of Maharashtra to probe the allegations and submit a report 

within two weeks. 

The notice has been issued by the bench of NHRC presided over by member Priyank 

Kanoongo. "The complainant brought to the notice of the Commission highly disturbing 

development near Karjat, Mumbai, where RERA has provided a township project which 

is being promoted and developed exclusively for persons belonging to one religion 

(Muslim community) under the label of 'Halal Lifestyle Township'," it stated. 

"The complainant further alleged that this project is being advertised as a religion-specific 

residential enclave, which clearly promotes communal segregation, violates the 

provisions of the Constitution, equality and non-discrimination," NHRC said. The 

complainant also raised security and social concerns, as it could become a "hub for 

radical ghettoisation". 

Nothing that allegations made in the complaint prima facie seem to be a serious violations 

of human rights of victims, the commission has issued a notice to the chief secretary of 

Maharashtra with directions "to get the allegations made in the complaint inquired into 

and to submit an action taken report". The panel directed that the authority concerned 

"submit the provisions under which such permission/ licience for the township has been 

granted by RERA (Mumbai, Maharashtra) based on religion, which thr-eatens the 

sovereignty, integrity, and unity of India". 

 

 

TIMES OF INDIA, Online, 6.9.2025
Page No. 0, Size:(0)cms X (0)cms.

https://timesofindia.indiatimes.com/india/nhrc-notice-to-maharashtra-over-halal-lifestyle-township/articleshow/123728628.cms
https://timesofindia.indiatimes.com/india/nhrc-notice-to-maharashtra-over-halal-lifestyle-township/articleshow/123728628.cms


CNBCTV 18 

`Halal lifestyle township’ ad in Maharashtra’s Neral triggers debate, NHRC 

demands answers 

The ad emphasised that children would safely grow up in a "Halal environment" and 

mentioned specific religious amenities like prayer spaces. Following the backlash, the 

builder behind the project took down the video from social media. Read on: 

https://www.cnbctv18.com/india/halal-lifestyle-township-advertisement-in-maharashtra-

neral-triggers-debate-nhrc-issues-notice-19665247.htm 

By CNBCTV18.com September 5, 2025, 2:51:28 PM IST (Published) 

3 Min Read 

An advertisement for a real estate project in Maharashtra’s Neral, nearly 100 km from 

Mumbai, sparked a political row, leading the developer to delete the ad. 

Marketed as a 'Halal Lifestyle Township,' the housing project has been criticised and 

accused of being religiously exclusive. The project was allegedly advertised as a 

residential space for a community. 

The township, which appeared in the promotional video, emphasised community life, 

shared values, and a safe environment for youngsters and the elderly. The uproar erupted 

after former National Commission for Protection of Child Rights (NCPCR) chairperson 

Priyank Kanoongo posted the video on X and criticised the initiative. 

The video ad featured a woman in a hijab and promoted the township as providing an 

"authentic community living" experience. The ad emphasised that children would safely 

grow up in a "Halal environment" and mentioned specific religious amenities like prayer 

spaces. Following the backlash, the builder behind the project took down the video from 

social media. 

Labelling it “Nation Within The Nation", Kanoongo wrote, "This is not an advertisement 

but poison distribution. In the Karjat area near Mumbai, a township with a halal lifestyle is 

being built exclusively for those of the Muslim faith." He further mentioned that a notice 

has been issued to the Maharashtra government. 

Maulana Shahabuddin Razvi Barelvi, National President of the All India Muslim Jamaat, 

criticised the project's usage of the word "Halal" and accused it of attempting to "spread 

hatred" in society. 

Speaking with news agency IANS, he said, “By using such a name and the word Halal, 

an attempt is being made to send out a particular kind of message. The builders and 

people involved in this are not working to unite society, but rather to spread hatred and 

create division." 
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Shiv Sena leader Krishna Hegde questioned the purpose of the advertisement and 

requested the state government to launch a probe into the matter, reported News18. 

 

Bharatiya Janata Party (BJP) spokesperson Ajit Chavan accused the developers of 

promoting “Ghazwa-e-Hind,” reported India Today. Chavan argued that such initiatives 

threatened India’s secular framework. 

He added that such projects have no place in Mumbai or Maharashtra and urged 

authorities to take stringent action against the promoters, the report added. 

 

Amid the escalating debate, the National Human Rights Commission (NHRC) issued a 

statement condemning the project's communal positioning and requesting a detailed 

report from the Maharashtra government, as per PTI. 

https://www.cnbctv18.com/india/halal-lifestyle-township-advertisement-in-maharashtra-

neral-triggers-debate-nhrc-issues-notice-19665247.htm 
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Daily Excelsior 

`Halal Lifestyle Township’ project in Neral sparks political controversy 

By  Daily Excelsior  - September 6, 2025 

MUMBAI, Sep 5: A housing project called ‘Sukoon Empire’ located in Neral, 

approximately 100 kilometres from Mumbai, has got into a major political controversy after 

its promotional material surfaced on social media platforms. 

The real estate development, marketed as offering a ‘Halal Lifestyle Township’, has 

drawn sharp criticism from various political parties and rights organisations who allege it 

promotes housing segregation based on religious identity. 

The dispute gained momentum when National Commission for Protection of Child Rights 

member Priyank Kanoongo shared the project’s promotional video on social media, 

condemning it as creating a ‘Nation within the Nation’. 

The advertisement featured a woman wearing a hijab who described the township as 

providing ‘authentic community living’ for families sharing similar values, emphasising 

facilities such as prayer spaces, community gatherings, and an environment where 

children could develop safely within a Halal atmosphere. 

Kanoongo characterised the promotional material as ‘poison distribution’ rather than 

legitimate advertising, specifically criticising that the Karjat area development was being 

constructed exclusively for members of the Muslim faith. 

He confirmed that formal notice had been issued to the Maharashtra government 

regarding this matter. 

Political reactions emerged swiftly across party lines. Shiv Sena spokesperson Krishna 

Hegde from the Eknath Shinde faction expressed strong objections to the marketing 

strategy, demanding immediate withdrawal of the promotional video and calling for a 

comprehensive state government investigation into the project’s intentions. Hegde 

questioned whether such targeted religious marketing violated constitutional principles 

guaranteeing equality. 

The Bharatiya Janata Party intensified the rhetoric considerably, with party spokesperson 

Ajit Chavan characterising the development as an attempt at ‘Ghazwa-e-Hind’. 

Chavan argued that such residential projects had no legitimate place in Mumbai or 

Maharashtra, describing them as a direct challenge to India’s secular constitutional 

framework and demanding strict action against the developers. 

Additionally, BJP MLA Atul Bhatkhalkar wrote to Maharashtra Deputy Chief Minister 

Devendra Fadnavis, demanding immediate legal action against the builders and an 

urgent ban on advertisements promoting religious exclusivity. 
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Bhatkhalkar termed the project an example of ‘land jihad’ and declared it ‘extremely 

harmful to the peace, law, and order of the state’. 

The National Human Rights Commission has formally intervened in the controversy, 

taking cognisance of complaints that the township was being advertised along communal 

lines. 

The NHRC has requested a detailed report from the Maharashtra government, placing 

the project under intensive scrutiny as authorities must now examine whether legal or 

constitutional provisions have been violated. 

Following the widespread backlash, the builders responsible for the project removed the 

promotional video from their social media platforms. The controversy has expanded 

beyond political circles into broader discussions about the ethics of community-specific 

real estate marketing and its potential impact on social harmony. 

Interestingly, criticism has also emerged from within the Muslim community itself. 

Maulana Shahabuddin Razvi Barelvi, National President of the All India Muslim Jamaat, 

condemned the project’s use of the term ‘Halal’ and accused developers of attempting to 

‘spread hatred’ in society. 

The cleric urged people to remain cautious and avoid falling into traps that ignite animosity 

among communities under the guise of property business. 

Vishva Hindu Parishad national spokesperson Vinod Bansal also reacted strongly to the 

housing project, labelling it a ‘mini-Pakistan’ and stating that ‘the Hindu society and 

Mother India have suffered many such wounds’ that ‘can no longer be tolerated’. 

The episode has triggered wider debate about community-centric real estate marketing 

practices, with critics arguing that overtly religious positioning could deepen social 

divisions. While developers frequently highlight lifestyle-specific amenities to attract 

particular buyer segments, opponents contend that explicit religious marketing crosses 

constitutional boundaries. 

With both the National Commission for Protection of Child Rights and the National Human 

Rights Commission now actively involved in the matter, the Maharashtra government 

faces mounting pressure to clarify its official position and take decisive action regarding 

the controversial development. (UNI) 
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 Free Press Journal 

Karjat `Halal Lifestyle’ Township Sparks Communal Row; NHRC Seeks State 

Report, VHP Alleges Attempt To Reestablish Aurangzeb’s Rule 

An advertising video of a Neral-based upcoming residential neighbourhood, named 

Sukoon Empire, went viral on social media for offering halal lifestyle and environment. 

https://www.freepressjournal.in/mumbai/karjat-halal-lifestyle-township-sparks-

communal-row-nhrc-seeks-state-report-vhp-alleges-attempt-to-reestablish-aurangzebs-

rule 

Dhairya Gajara | Updated: Saturday, September 06, 2025, 12:44 AM IST 

An upcoming residential project near Karjat has sparked a new controversy due to its 

advertisements offering “halal lifestyle” to the residents. While the national human rights 

commission (NHRC) has issued a notice to Maharashtra government seeking a report of 

action taken against it, political parties and right-wing Hindu organisations have called the 

project divisive and an attempt to reestablish Aurangzeb’s rule. 

NHRC Takes Cognizance, Issues Notice 

An advertising video of a Neral-based upcoming residential neighbourhood, named 

Sukoon Empire, went viral on social media for offering halal lifestyle and environment. 

The advertisement, with a woman in hijab promoting the project as a place offering 

“authentic community living with like-minded families sharing the same values and kids 

growing safely in halal environment.” The advertisement video has sparked a row for 

marketing a residential project in a manner which implies that it is being developed only 

for the Muslim community. 

Complaint Filed by Sahyadri Rights Forum 

FPJ Shorts 

The video was shared on social media by NHRC member Priyanka Kanoongo on Monday 

calling it “poison distribution.” However, the commission took cognizance of the issue and 

issued a notice on Wednesday to the state government’s chief secretary asking for an 

action taken report based on the inquiry against the allegations. It also directed the 

authority to submit the provisions under which such permission for the township was 

granted on the basis of religion and submit a response within two weeks. “The  allegations 

made in the complaint prima facie seem to be serious violations of the human rights of 

the victims,” read the notice from NHRC. 

Kanoongo said that NHRC received a complaint against the township from the Sahyadri 

Rights Forum NGO. “If separate settlements are being built for Muslims in India, in 

Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that Muslims cannot live with 

Hindus and giving them separate settlements, then this clearly reflects the implementation 

of the principle of nation within the nation. We will not allow this to happen. This is not a 
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matter that will stop here. Today, you are claiming that you want houses where only 

Muslims live, then one day, you might demand a separate state for Muslims in 

Maharashtra. This is a serious type of disease,” he said while talking to the media. 

Political and Social Reactions 

After the issue heated up, social media users are sharing advertisements from other 

developers marketing their projects targeting only the Muslim community through similar 

offerings. Right-wing Hindu organisations have also opposed these projects and 

demanded that such projects should be scrapped. 

VHP’s Strong Opposition 

Vinod Bansal, national spokesperson of Vishwa Hindu Parishad, called the project a 

conspiracy to reestablish Aurangzeb's rule through the Halal-based Jihadi society. “In a 

sovereign nation, such nefarious plots have led to the creation of numerous mini-

Pakistans in India itself, from where the kafirs (non-Muslims) were forced to endure 

persecution and flee. Hindu society and Mother India have suffered many such wounds. 

Now, they can no longer be tolerated.” 
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ANI News 

"Illegal and wrong": Ramdas Athawale objects to Muslim-only township under 

development in Maharashtra 

https://aninews.in/news/national/general-news/illegal-and-wrong-ramdas-athawale-

objects-to-muslim-only-township-under-development-in-maharashtra20250906051149/ 

ANI | Updated: Sep 06, 2025 05:11 IST 

Bengaluru (Karnataka) [India], September 6 (ANI): Union Minister Ramdas 

Athawale objected to the Muslim-only township being developed in Maharashtra's Raigad 

and said it is "illegal and wrong". 

Speaking to ANI on Friday, Ramdas Athawale said, "I believe this is the first time in the 

country that some builders have announced plans to build a separate township for the 

Muslim community, which is quite objectionable. The Maharashtra government has 

opposed this, and many people are also opposing it." 

He clarified that opposing the township does not mean opposing the Muslim community. 

"This does not mean opposition to Muslims, but neither can such a township be 

announced for Hindus or Muslims. Therefore, I also oppose it, as announcing such a 

township is illegal and wrong. Legal action should be taken against them. This is our 

demand," he said. 

The matter came to light after the National Human Rights Commission (NHRC) took 

notice of the plan to develop the township. 

BJP leader Atul Bhatkhalkar said that the Muslim-only township is against the 

Constitution. 

He said, "Housing complexes are being built in Karjat and Kashimira, where homes will 

be given only to Muslims. This is against the Constitution, and there cannot be housing 

complexes for a particular caste or religion." 

The BJP leader said that he has written to Chief Minister Devendra Fadnavis, demanding 

an inquiry into the matter. 

"I have written a letter to the Maharashtra Chief Minister yesterday and demanded an 

inquiry into three points: this advertisement should be pulled down from the internet, it 

needs to be investigated who these people are who want to create a divide in society, 

and is there foreign funding behind it?" Bhatkhalkar said. 

Earlier on Wednesday, calling the Muslim-only township divisive, NHRC member Priyank 

Kanoongo said that the commission received a complaint from an NGO. 

Kanoongo told ANI, "We received a complaint from the Sahyadri Rights Forum NGO that 

in Maharashtra's Karjat area, a township is being developed that is providing facilities only 

for the habitation of Muslims. If separate settlements are being built for Muslims in India, 

in Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that Muslims cannot live 

with Hindus and giving them separate settlements, then this clearly reflects the 

implementation of the principle of nation within the nation." 

He added that the commission has issued a notice to the chief secretary 

of Maharashtra and asked him to submit a report. 
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"We will not allow this to happen. We have issued a notice to the chief secretary 

of Maharashtra. This is not a matter that will stop here. Today, you are claiming that you 

want houses where only Muslims live... Then one day, you might demand a separate 

state for Muslims in Maharashtra. This is a serious type of disease. We have asked the 

chief secretary how the permission was granted to form such a society; submit a report 

to us on this," he said. (ANI) 
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The News Mill 

“Illegal and wrong”: Ramdas Athawale objects to Muslim-only township under 

development in Maharashtra 

https://thenewsmill.com/2025/09/illegal-and-wrong-ramdas-athawale-objects-to-muslim-

only-township-under-development-in-maharashtra/ 

Written By: ANI | | Published on: Sep 6, 2025 

Union Minister Ramdas Athawale objected to the Muslim-only township being developed 

in Maharashtra’s Raigad and said it is “illegal and wrong”. 

Speaking to ANI on Friday, Ramdas Athawale said, “I believe this is the first time in the 

country that some builders have announced plans to build a separate township for the 

Muslim community, which is quite objectionable. The Maharashtra government has 

opposed this, and many people are also opposing it.” 

He clarified that opposing the township does not mean opposing the Muslim community. 

“This does not mean opposition to Muslims, but neither can such a township be 

announced for Hindus or Muslims. Therefore, I also oppose it, as announcing such a 

township is illegal and wrong. Legal action should be taken against them. This is our 

demand,” he said. 

The matter came to light after the National Human Rights Commission (NHRC) took 

notice of the plan to develop the township. 

BJP leader Atul Bhatkhalkar said that the Muslim-only township is against the 

Constitution. 

He said, “Housing complexes are being built in Karjat and Kashimira, where homes will 

be given only to Muslims. This is against the Constitution, and there cannot be housing 

complexes for a particular caste or religion.” 

The BJP leader said that he has written to Chief Minister Devendra Fadnavis, demanding 

an inquiry into the matter. 

“I have written a letter to the Maharashtra Chief Minister yesterday and demanded an 

inquiry into three points: this advertisement should be pulled down from the internet, it 

needs to be investigated who these people are who want to create a divide in society, 

and is there foreign funding behind it?” Bhatkhalkar said. 

Earlier on Wednesday, calling the Muslim-only township divisive, NHRC member Priyank 

Kanoongo said that the commission received a complaint from an NGO. 

Kanoongo told ANI, “We received a complaint from the Sahyadri Rights Forum NGO that 

in Maharashtra’s Karjat area, a township is being developed that is providing facilities 

only for the habitation of Muslims. If separate settlements are being built for Muslims in 

India, in Chhatrapati Shivaji Maharaj’s Maharashtra, by creating fear that Muslims cannot 

live with Hindus and giving them separate settlements, then this clearly reflects the 

implementation of the principle of nation within the nation.” 

He added that the commission has issued a notice to the chief secretary of Maharashtra 
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and asked him to submit a report. “We will not allow this to happen. We have issued a 

notice to the chief secretary of Maharashtra. This is not a matter that will stop here. Today, 

you are claiming that you want houses where only Muslims live… Then one day, you 

might demand a separate state for Muslims in Maharashtra. This is a serious type of 

disease. We have asked the chief secretary how the permission was granted to form such 

a society; submit a report to us on this,” he said 
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OP India 

Mumbai: Builder advertises `Halal lifestyle township’ exclusively for 

Muslims, takes down promotional video after social media backlash 

BJP spokesperson Ajit Chavan described that township as a step towards “Ghazwa-e-

Hind” (an Islamic concept of the complete takeover of India by Islam). 

https://www.opindia.com/2025/09/mumbai-builder-advertises-halal-lifestyle-township-

exclusively-for-muslims-takes-down-promotional-video-after-social-media-backlash/ 

5 September, 2025 | OpIndia Staff 

After facing huge backlash, the developer of a ‘Halal Lifestyle Township’, which is being 

developed in Karjat, near Mumbai, has reportedly removed the video advertisement for 

the township from social media platforms. The promotional video of the township named 

‘Sukoon Empire’ attracted widespread criticism on social media for marketing the real 

estate project as being exclusively for Muslims. 

Apart from the promotional video, huge banners of the township were put up at various 

locations in Mumbai by the developer of the township. These banners have now been 

covered with black sheets. The developers of the township tendered an apology after 

being accused of trying to create a communal divide by reserving the township for a 

certain community. 

The township, located around 100 km from Mumbai, stirred a storm after its video 

advertisement went viral on social media. The advertisement showed a burqa clad 

woman promoting the real estate project where “like-minded families sharing similar” 

values could live and their kids could grow in a “safe and Halal” environment”. 

NHRC issued notice to Maharashtra government 

On September 1, 2025, Priyank Kanoogo, a member of the National Human Rights 

Commission (NHRC), shared the video on X, describing the township as a ‘Nation within 

the Nation’. He said that a notice was served on the Maharashtra government regarding 

the township. 

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde questioned the motive 

of the developers behind the advertisement. Demanding the removal of the 

advertisement, he urged the Maharashtra government to investigate the project. 

Slamming the developers of the real estate project, BJP spokesperson Ajit 

Chavan described that township as a step towards “Ghazwa-e-Hind” (an Islamic concept 

of the complete takeover of India by Islam). 

Chavan said that such projects had no place in Mumbai or Maharashtra. He added that 

the project violated the Constitution and called for stringent action against the developers. 

The developers of the township 
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The township is being developed by Sukoon Homes Builders and Developers, which is a 

relatively less famous real estate developer. 

The developers have announced the Sukoon Empire project as its flagship program 

expected to be completed by April 2030. 
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Republic World 

`Halal Lifestyle Township’ Near Mumbai Sparks Row, NHRC Seeks Report From 

Maharashtra Government 

A "Halal lifestyle" township near Mumbai sparks controversy. NHRC seeks report from 

Maharashtra over allegations of religious segregation and constitutional concerns. 

https://www.republicworld.com/india/halal-lifestyle-township-near-mumbai-sparks-row-

nhrc-seeks-report-from-maharashtra-government 

India News | 3 min read 

Reported by: Navya Dubey 

Karjat: A real estate project promoting a “Halal lifestyle” township near Mumbai has 

sparked a major controversy, drawing sharp reactions from political leaders, activists, and 

citizens alike. 

After its promotional video went viral on social media, the National Human Rights 

Commission (NHRC) has taken note and issued a notice to the Maharashtra government, 

seeking an investigation and a detailed Action Taken Report (ATR). 

The township, named Sukoon Empire, is located in Karjat, around 100 kilometres from 

Mumbai. It claims to offer “authentic community living” and a “safe Halal environment” for 

families. The project is being marketed as a space tailored for Muslim families, featuring 

facilities such as prayer areas and communal spaces, aimed at preserving religious and 

cultural values. 

The controversy escalated when NHRC member and BJP leader Priyank Kanoongo 

shared the project’s advertisement on social media, calling it divisive. 

In his post, he referred to the township as creating a “Nation within the Nation” and 

described the video as “poison” rather than mere advertisement. 

The video, which features a woman in a hijab, talks about raising children in a Halal 

environment and living among “like-minded families.” It quickly went viral, with public 

opinion sharply divided. While some people expressed concern about promoting religious 

segregation, others pointed out that such initiatives emerge due to housing discrimination 

faced by Muslims in many parts of India. 

Amid the growing uproar, BJP MLA Atul Bhatkhalkar wrote a letter to Maharashtra Deputy 

Chief Minister Devendra Fadnavis, demanding strict legal action against the builders and 

an immediate ban on advertisements that promote religious exclusivity. Bhatkhalkar 

stated that the promotion of such townships violates the Indian Constitution and threatens 

social harmony. 
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He alleged that the project was an example of "land jihad" and said it was "extremely 

harmful to the peace, law, and order of the state." In his letter, he urged the government 

to form guidelines to prevent advertisements that may create divisions in society. 

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde also criticized the 

project, demanding the removal of the advertisement and a detailed inquiry into its intent 

and legality. 

The National Commission for Protection of Child Rights (NCPCR) also raised concerns, 

further fueling the debate. While many critics accused the project of fostering communal 

segregation, supporters argued that the Muslim community often faces systemic 

discrimination in mainstream housing markets, leading to the need for such self-contained 

communities. 

The Maharashtra government is expected to submit its report to the NHRC within two 

weeks. 
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Republic World 

Karjat Halal Township Row: Nitesh Rane Warns of `Bigger Conspiracy’, Claims 

Many Villages Were Renamed 

Following backlash over a 'Halal Lifestyle Township' near Mumbai, Maharashtra Minister 

Nitesh Rane claimed in an exclusive interview that villages in the same area had 

previously been renamed and were linked to anti-national activities. 

https://www.republicworld.com/india/karjat-halal-township-row-nitesh-rane-warns-of-

bigger-conspiracy-claims-many-villages-were-renamed 

India News | 2 min read 

Reported by: Navya Dubey 

Karjat: After the controversial ‘Halal Lifestyle Township’ project near Mumbai triggered 

widespread outrage and drew intervention from the National Human Rights Commission 

(NHRC), Maharashtra Minister Nitesh Rane has made a shocking revelation. 

In an exclusive interview with Republic, the Minister Rane claimed that in the same 

vicinity, names of villages have been changed and instances of anti-national activities 

have previously been reported. 

“There are a number of examples around that vicinity itself where names of villages were 

changed into Islamic names, and that’s where anti-national activities began. The NIA had 

to step in at one point,” Rane said. 

“Until and unless this entire project and its intent are probed thoroughly, we cannot rule 

out the possibility of a larger conspiracy” he further said.  

Nitesh Rane also pointed out that while religious communities have the right to preserve 

their traditions, any attempt to create an exclusive enclave based on religion must be 

scrutinized, especially when it echoes previous patterns of concern. 

He said that the government would only act conclusively after a formal investigation is 

completed. 

The township in question, named Sukoon Empire, is located in Karjat, approximately 100 

km from Mumbai. Marketed as a “Halal lifestyle” project, it promises a “safe Halal 

environment” for Muslim families, complete with prayer spaces and community-oriented 

amenities. 

Its promotional video which went viral on social media showed a woman in a hijab 

speaking about raising children in a Halal environment among “like-minded families.” The 

video ignited a sharp backlash, with critics calling it “religiously divisive.” 

NHRC has since taken cognizance of the matter and issued a notice to the Maharashtra 

government, seeking a full Action Taken Report (ATR). 
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BJP MLA Atul Bhatkhalkar described the project as a threat to “social harmony” and 

accused the developers of promoting "land jihad." Shiv Sena (Eknath Shinde faction) and 

the National Commission for Protection of Child Rights (NCPCR) also voiced concerns. 

While supporters argue the project responds to housing discrimination faced by Muslims 

in India, critics claim it violates the constitutional principles of equality and integration. The 

state government is expected to submit its report to NHRC within two weeks. 
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Republic World 

Sukoon Empire Row: Who Is Builder Behind Controversial `Halal Lifestyle’ 

Township? 

The project, called Sukoon Empire, is being developed by Sukoon Homes Builders and 

Developers in Karjat, Thane district, around 100 kilometres from Mumbai. 

https://www.republicworld.com/india/sukoon-empire-row-who-is-builder-behind-

controversial-halal-lifestyle-township 

India News | 3 min read 

Reported by: Anubhav Maurya 

A real estate project near Mumbai, marketed as a “Halal lifestyle township,” has triggered 

a storm of controversy, sparking sharp reactions from political leaders, activists, and 

citizens. 

The project, called Sukoon Empire, is being developed by Sukoon Homes Builders and 

Developers in Karjat, Thane district, around 100 kilometres from Mumbai. 

The Builder and the Township 

Sukoon Homes Builders and Developers is a relatively lesser-known real estate 

developer that has announced the Sukoon Empire project as its flagship township. 

According to project details, Sukoon Empire is located in Damat, Karjat, and is expected 

to be completed by April 2030. 

The township promises “authentic community living” and a “safe Halal environment” for 

families. Its promotional material highlights features such as dedicated prayer areas, 

communal spaces, and facilities designed to preserve cultural and religious values. 

The developers have marketed the project as a housing space tailored primarily for 

Muslim families, presenting it as a place where residents can raise children in what they 

describe as a Halal atmosphere. 

Viral Video and Rising Controversy 

The controversy erupted after a promotional video for Sukoon Empire went viral on social 

media. The video featured a woman in a hijab speaking about raising children in a Halal 

environment and living among “like-minded families.” 

The clip quickly drew mixed reactions. Some argued it was promoting religious 

segregation, while others defended the project, pointing out that Muslims often face 

housing discrimination in urban India, which pushes them towards self-contained 

communities. 

Political and Legal Heat 
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The political backlash was swift. NHRC member and BJP leader Priyank Kanoongo called 

the video “poison” and accused the project of attempting to create a “nation within the 

nation.” 

BJP MLA Atul Bhatkhalkar wrote to Maharashtra Deputy Chief Minister Devendra 

Fadnavis, demanding strict legal action against Sukoon Homes Builders and Developers. 

He alleged the project was an instance of “land jihad” and said such advertisements 

threaten social harmony. He also urged the government to issue clear guidelines against 

promotional campaigns that encourage religious exclusivity. 

Adding to the pressure, Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde 

demanded the removal of the advertisement and a full probe into the intent behind the 

project. 

The National Commission for Protection of Child Rights (NCPCR) also flagged concerns, 

particularly about the message being sent through the video. 

Additionally, the National Human Rights Commission (NHRC) has issued a notice to the 

Maharashtra government, asking for a detailed Action Taken Report (ATR). The state 

government has been directed to submit its report within two weeks. 
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Swarajyamag 

`Nation Within The Nation’: Row Erupts In Maharashtra Over 'Halal Lifestyle 

Township’ Ad, NHRC Issues Notice To State Government 

https://swarajyamag.com/politics/nation-within-the-nation-row-erupts-in-maharashtra-

over-halal-lifestyle-township-ad-nhrc-issues-notice-to-state-government 

Swarajya Staff | Sep 05, 2025, 09:06 AM | Updated 10:20 AM IST 

The National Human Rights Commission (NHRC) has issued a notice to the Maharashtra 

government seeking a report on a controversial real estate project in Neral, around 100 

km from Mumbai. 

The project, so-called “Halal Lifestyle Township,” has sparked a political storm after its 

promotional video went viral on social media, 

The video, shared by NHRC member and former National Commission for Protection of 

Child Rights (NCPCR) chairperson Priyank Kanoongo, features a woman in a hijab 

promoting the township as an “authentic community living” space where "like-minded 

families" could raise children “safely in a Halal environment.” 

It highlights facilities such as prayer spaces, community gatherings, and lifestyle 

amenities within walking distance. 

"This is not advertisement but poison distribution. In the Karjat area near Mumbai, a 

township with halal lifestyle is being built exclusively for those of the Muslim faith. This is 

a Nation Within The Nation, and the Maharashtra government is being issued a notice," 

Kanoongo wrote on X. 

The issue quickly escalated into a political flashpoint. 

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde objected to the 

advertisement, questioning its intent and calling for the video to be withdrawn. 

He also urged the state government to launch an inquiry into the township’s marketing 

strategy. 

BJP spokesperson Ajit Chavan went further, branding the project as part of a “Ghazwa-

e-Hind” attempt. 

He argued that such initiatives have no place in Mumbai or Maharashtra, terming it a 

direct challenge to the Constitution. 

Chavan demanded strict action against the developers for allegedly promoting the 

township on religious lines. 
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The Federal 

Uproar over new ̀ Halal lifestyle’ township project near Mumbai; NHRC seeks probe 

The advertisement for the proposed “Halal Lifestyle Township” has evoked strong 

criticism, with claims that the project is being positioned as a housing enclave tailored to 

a specific religious community. 

The project has drawn sharp criticism for allegedly catering only to a particular religious 

community. NHRC chairperson said it's like a 'nation within a nation' 

https://thefederal.com/category/states/west/maharashtra/halal-lifestyle-township-project-

mumbai-nhrc-seeks-probe-205161 

The Federal | 5 Sept 2025 8:59 AM IST 

A real estate project in Neral, titled 'Sukoon Empire' in Karjat, approximately 100 km from 

Mumbai, has sparked a political controversy and unease, following the viral spread of its 

promotional video on social media. 

The advertisement for the proposed “Halal Lifestyle Township” has evoked strong 

criticism, with claims that the project is being positioned as a housing enclave tailored to 

a specific religious community. 

Nation within the nation 

The chairperson of the National Commission for Protection of Child Rights (NCPCR), 

Priyank Kanoongo, who posted the video clip on social media, and flagged it, called the 

advert a “Nation within the Nation”. Further, he said the NHRC has shot off a letter to the 

Maharashtra government seeking a probe and an Action Taken Report (ATR). 

Kanoongo wrote in his post that this is not an advertisement but spreading poison. In the 

Karjat area near Mumbai, a township with halal lifestyle is being built exclusively for those 

of the Muslim faith, he pointed out, adding that amounts to being "a nation within the 

nation.” 

The promotional video, which features a woman wearing a hijab portrays the township as 

a haven for “authentic community living” for like-minded families, emphasising a “safe 

Halal environment” for children. It also claims that there is an convenient access to prayer 

areas and spaces for communal gatherings. 

Order probe into project: SS 

Meanwhile, Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde too dived 

into the row, questioning the intent behind the advertisement. He demanded that the 

promotional video be withdrawn and urged the state government to conduct a probe into 

the project. 
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Organiser 

NHRC Notice to Maharashtra Govt on `Halal Lifestyle Township’ 

https://organiser.org/2025/09/05/314193/bharat/maharashtra-nhrc-notice-to-govt-on-

halal-lifestyle-township-in-neral-after-viral-video-sparks-political-row/ 

WEB DESK Sep 5, 2025, 10:30 am IST in Bharat, Maharashtra 

The National Human Rights Commission (NHRC) has issued a notice to the Maharashtra 

government demanding a comprehensive report on a contentious real estate project in 

Neral, around 100 km from Mumbai. 

The project, promoted as a “Halal Lifestyle Township,” has stirred sharp political debate 

after a video advertisement went viral on social media. The NHRC notice follows growing 

concerns that the marketing of the township is being carried out on explicitly religious 

lines. 

The video was shared by NHRC member and former National Commission for Protection 

of Child Rights (NCPCR) chairperson Priyank Kanoongo, who drew attention to its 

communal undertones. 

In the promotional clip, a woman in a hijab endorses the township as an “authentic 

community living” initiative where “like-minded families” could raise children “safely in a 

Halal environment.” 

The video also showcased facilities such as prayer spaces, dedicated areas for 

community gatherings, and lifestyle amenities designed to cater to residents within 

walking distance. 

Kanoongo sharply criticised the project, writing on X (formerly Twitter): “This is not 

advertisement but poison distribution. In the Karjat area near Mumbai, a township with 

halal lifestyle is being built exclusively for those of the Muslim faith. This is a Nation Within 

The Nation, and the Maharashtra government is being issued a notice.” 

The issue has quickly snowballed into a political flashpoint. 

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde condemned the 

advertisement, questioning its purpose and calling for the withdrawal of the video. He also 

demanded that the state government initiate an inquiry into the township’s promotional 

campaign. 

BJP spokesperson Ajit Chavan took an even stronger stance, alleging that the project 

was part of a “Ghazwa-e-Hind” strategy. 

He said such initiatives were unacceptable in Maharashtra, terming them a “direct 

challenge to the Constitution.” 
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Chavan demanded that the developers face strict action for allegedly violating 

constitutional principles by marketing the township on religious grounds. 

Meanwhile, political opposition to the project continues to mount, with parties calling for 

accountability and transparency in the township’s development and marketing strategies. 
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Money Control 

`Halal Lifestyle Township’ near Mumbai sparks political firestorm, NHRC demands 

answers 

Shiv Sena (Eknath Shinde faction) spokesperson Krishna Hegde demanded the 

withdrawal of the campaign and called for an inquiry into whether such religiously targeted 

marketing contravened constitutional principles of equality 

https://www.moneycontrol.com/city/halal-lifestyle-township-near-mumbai-sparks-

political-firestorm-nhrc-demands-answers-article-13523524.html 

Moneycontrol City Desk | September 05, 2025 / 10:14 IST 

A real estate project in Neral, around 100 km from Mumbai, has ignited a storm of political 

and legal controversy after a promotional advertisement marketed it as a “Halal Lifestyle 

Township”. The campaign, featuring a woman in a hijab, promised an environment for 

“like-minded families” with prayer spaces, community gatherings and a safe atmosphere 

for children to grow up in. 

The video, which quickly went viral, was flagged by former National Commission for 

Protection of Child Rights (NCPCR) chairperson Priyank Kanoongo, who criticised the 

concept as fostering separatism. Kanoongo described it as “a Nation within the Nation” 

and confirmed that the Maharashtra government had been issued a notice over the matter 

in post on X. 
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Free Press Journal 

`Halal Lifestyle Township’ In Neral Near Mumbai Sparks Political Row, NHRC Seeks 

Report From Maharashtra Govt After Project’s Ad Clip Goes Viral 

The controversy began after the former chairperson of the National Commission for 

Protection of Child Rights, Priyank Kanoongo, shared a video clip of the project’s 

advertisement. The video shows a woman in a hijab presenting the township as a place 

offering 'authentic community living' with like-minded families and an environment where 

children could grow up safely in a Halal atmosphere. 

https://www.freepressjournal.in/mumbai/halal-lifestyle-township-in-neral-near-mumbai-

sparks-political-row-nhrc-seeks-report-from-maharashtra-govt-after-projects-ad-clip-

goes-viral 

Prathamesh Kharade | Updated: Friday, September 05, 2025, 08:49 AM IST 

Mumbai: A proposed real estate project in Neral, about 100 km from Mumbai, stirred a 

major political controversy after its promotional advertisement went viral on social media. 

Marketed as a 'Halal Lifestyle Township,' the project has been accused of promoting 

exclusivity on religious lines, drawing criticism from political parties and rights bodies 

alike. 

The controversy began after former National Commission for Protection of Child Rights 

(NCPCR) chairperson Priyank Kanoongo shared a video clip of the project’s 

advertisement. The video shows a woman in a hijab presenting the township as a place 

offering 'authentic community living' with like-minded families, prayer spaces, community 

gatherings, and an environment where children could grow up safely in a Halal 

atmosphere. Kanoongo sharply criticised the concept, terming it a Nation within the 

Nation, and announced that the Maharashtra government had been issued a notice over 

the issue. 

Viral Ad Clip Draws Political Reactions 

Political reactions quickly followed. Shiv Sena (Eknath Shinde faction) spokesperson 

Krishna Hegde objected to the township’s promotion strategy and demanded that the 

advertisement be withdrawn. He also called for a probe into whether such targeted 

marketing violated constitutional principles of equality. 

FPJ Shorts 

The Bharatiya Janata Party (BJP) escalated the rhetoric further, with party spokesperson 

Ajit Chavan alleging that the project was an attempt at 'Ghazwa-e-Hind.' He claimed that 

such real estate developments had no place in Mumbai or Maharashtra, arguing that they 

challenged the secular fabric of the Constitution. Chavan demanded strict action against 

the project developers, describing the campaign as divisive and unconstitutional, as 

reported by India Today. 
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NHRC Seeks Detailed Report From Maharashtra Govt 

Amid the escalating debate, the National Human Rights Commission (NHRC) has 

formally stepped in. Taking cognisance of the complaints that the township was being 

advertised on communal lines, the NHRC has sought a detailed report from the 

Maharashtra government. The intervention places the project under greater scrutiny, as 

authorities are now expected to examine whether any legal or constitutional provisions 

have been violated. 

The episode has sparked wider discussions about the ethics of community-centric real 

estate marketing and its potential impact on social harmony. While developers often 

highlight lifestyle-specific amenities to attract buyers, critics argue that overtly religious 

positioning could deepen divisions. With both NCPCR and NHRC now involved, the 

Maharashtra government faces mounting pressure to clarify its stance and act decisively. 

 

FREE PRESS JOURNAL, Online, 6.9.2025
Page No. 0, Size:(0)cms X (0)cms.



Medical Dialogues 

Jaipur’s Medical College got approval for 250 MBBS seats amid NHRC, NMC 

concerns on duty hours, stipend, student welfare 

https://medicaldialogues.in/news/education/medical-colleges/jaipurs-medical-college-

got-approval-for-250-mbbs-seats-amid-nhrc-nmc-concerns-on-duty-hours-stipend-

student-welfare-154682 

Written by Barsha Misra Published On 2025-09-05T14:16:40+05:30  |  Updated On 5 

Sept 2025 2:16 PM IST 

nmc approval 

Jaipur: The National Medical Commission (NMC) granted 250 MBBS seats to Jaipur 

National University Institute for Medical Sciences and Research Centre (JNUIMSRC), as 

per the tentative list of medical colleges and MBBS seat matrix for NEET 

2025 counselling, released by the Medical Counselling Committee (MCC). 

This approval comes amid ongoing concerns over alleged violations of duty hours, 

stipend amounts, and student welfare at the institute. 

Sources have informed Medical Dialogues that this college has received NMC approval 

for medical seats even though earlier this year, it received show-cause notices from the 

Apex Medical Commission over discrepancies in the duty hours, stipend amount for 

resident doctors and the patient load. 

According to doctors, the medical college students are reportedly still facing the same 

problems, and there have been no changes in the circumstances. 

Earlier, the National Human Rights Commission (NHRC) took cognisance of the matter, 

and after conducting a surprise inspection in December last year, NMC found that these 

allegations were not without any basis. 

NHRC had taken cognisance of the issue after it received anonymous complaints from 

the postgraduate resident doctors and interns at JNUIMSRC, who highlighted their mental 

harassment, toxic culture, excessive and continuous duty hours, unreasonable warning 

and panellists, mandatory purchase of uniforms and books, etc. in the University. The 

complainants had requested an inspection at the University and rectification of the issues 

on priority. 

Based on the directions issued by the NHRC, NMC conducted a surprise inspection of 

the medical college, Jaipur, on 18.12.2024. The inquiry report mentioned that during the 

visit, the team was shown the OPD of General Medicine and General Surgery, ICU 

complex, Radiodiagnosis, Pathology, Oncology, Casualty Ward and Labour Room. The 

Dean was asked to provide the register of the patients' bed occupancy as per the 

requirement under Minimum Standard Requirement for Post Graduate Courses - 2024. 

However, it was not provided. 
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The report further mentioned that even though the students were interviewed individually 

and in group, none of them reiterated the complaints submitted by NHRC due to fear of 

termination. Therefore, the personal phone number of the NMC team member was 

shared, and several calls were received. The callers, asking for maintenance of 

anonymity, reiterated that all the allegations were true. They also confirmed that they had 

to complete more than 36 hours of duty without rest or sleep. Due to this, they were sleep-

deprived and faced mental harassment and psychiatric issues. Further, the students 

informed that they were given half an hour lunch time, and if they were late for even a few 

minutes, they were asked to pay a hefty fine and asked to conduct extra duty. Therefore, 

the students allegedly received less than 50% of the regular stipend. 

Consequently, NMC issued a show-cause notice on 2 January 2025 to the medical 

college for violations of the Maintenance of Standards of Medical Education Regulations, 

2023. 
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The Communemag 

Karjat’s `Sukoon Empire’ Halal Township Sparks Row, NHRC Issues Notice 

https://thecommunemag.com/karjats-sukoon-empire-halal-township-sparks-row-nhrc-

issues-notice/ 

By  The Commune  -  September 5, 2025 

A township project coming up in Karjat, around 100 km from Mumbai, has sparked a major 

controversy after promotional videos described it as offering a “Halal lifestyle” exclusively 

for Muslims. 

The project, named Sukoon Empire, drew attention after National Human Rights 

Commission (NHRC) member Priyank Kanoongo shared one such video on X. The clip 

featured a woman in a hijab promoting the township as a place for “authentic community 

living with like-minded families, children growing safely in a Halal environment, elders 

being respected, prayer spaces within walking distance, and spiritual wellness.” 

Posting the video, Kanoongo wrote: “This is not advertisement, it is poison… a township 

is being built only for people of the Muslim faith, offering a Halal lifestyle. This is nothing 

less than a ‘Nation within the Nation.’ A notice is being sent to the Maharashtra 

government.” 

The NHRC has since issued a notice to the Maharashtra Chief Secretary, seeking a 

detailed report within two weeks. The Commission said the matter raises “serious 

concerns of human rights violations.” 

Critics argue the project promotes religious segregation and violates the 

Constitution. “Houses will be built only for people of one religion. Houses will be sold to 

people of this religion… This is a challenge to the Constitution of India,” the NHRC stated, 

warning that such developments could lead to demands for religiously exclusive schools, 

services, and even separate states. It further described the promotion as “a call for 

Ghazwa-e-Hind” and demanded strict action against the builders and withdrawal of the 

advertisements. 

Meanwhile, some voices online defended the project, arguing that Muslims face housing 

discrimination in urban India and are therefore forced to create safe spaces for 

themselves. Hindutva groups, however, slammed the township as “communal 

gentrification.” 

The Maharashtra government has yet to respond formally, though officials have indicated 

the matter is under review. The township site at Neral-Karjat remained closed in recent 

days, with construction expected to begin soon. 
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Deccan Herald 

NHRC writes to Maharashtra govt seeking probe in `Halal lifestyle township’ issue 

"The allegations made in the complaint prima facie seem to be serious violations of the 

human rights of the victims,” the NHRC said in the notice issued to Maharashtra’s Chief 

Secretary under section 12 of the Protection of Human Rights Act, 1993. 

https://www.deccanherald.com/india/maharashtra/nhrc-writes-to-maharashtra-govt-

seeking-probe-in-halal-lifestyle-township-issue-3713019 

Mrityunjay Bose,  DHNS Last Updated : 05 September 2025, 00:52 IST 

Mumbai: In a shocking development, a housing project in Karjat, Raigad, the district 

neighbouring the financial capital of Mumbai, has advertised a “Halal lifestyle township” 

leading to a major controversy even as the National Human Rights Commission (NHRC) 

has shot off a letter to the Maharashtra government seeking a probe and an Action Taken 

Report (ATR) 

NHRC member Priyank Kanoongo has flagged the issue and posted the advertisement 

video on X microblogging platform. 

“This is not an advertisement but spreading poison. In the Karjat area near Mumbai, a 

township with halal lifestyle is being built exclusively for those of the Muslim faith. This is 

a nation within the nation,” he wrote. "We are issuing a notice to the Maharashtra 

government asking whether it is granting permission to create separate settlements for 

Muslims in Maharashtra, the land of Chhatrapati Shivaji Maharaj. This matter is not just 

about creating a separate township. The advertisement is being done in such a way that 

it suggests Muslims are facing intolerance and want to move to a separate place to protect 

themselves,” he said. The project is known as "Sukoon Empire." 

In the advertisement, a lady is seen saying: “When you are forced to compromise on your 

family’s principles in society, is that right? At Sukoon Empire, you will find authentic 

community living, like-minded families sharing the same values, children growing safely 

in a Halal environment, and elders being respected and cared for. This investment 

secures not just your money, but also your family’s future.” The issue has gone viral on 

social media platforms."The allegations made in the complaint prima facie seem to be 

serious violations of the human rights of the victims,” the NHRC said in the notice issued 

to Maharashtra’s Chief Secretary under section 12 of the Protection of Human Rights Act, 

1993. 

“The NHRC Registry is directed to issue notice to Chief Secretary, Government of 

Maharashtra, with directions to get the allegations made in the complaint inquired into 

and to submit an Action Taken Report and directs the authority concerned to submit the 

provisions under which such permission/ license for the township has been granted by 

the RERA (Mumbai, Maharashtra) based on religion, which threatens the sovereignty, 

integrity, and unity of India,” the notice said. 
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India Blooms 

`Halal Lifestyle Township’ near Mumbai stirs row, NHRC’s Priyank Kanoongo calls 

it `nation with the nation’ 

https://www.indiablooms.com/news/halal-lifestyle-township-near-mumbai-stirs-row-

nhrcs-priyank-kanoongo-calls-it-nation-with-the-nation/details 

By IBNS | Sep 5, 2025 

Mumbai/IBNS: A real estate project at Karjat in Neral, a town near Mumbai in 

Maharashtra, has stirred a row with its advertisement that allegedly promotes the project 

as a residential complex for a particular community. 

The advertisement shows a woman talking about the Sukoon Empire that promotes "like-

minded families" driven by "same values" and "a halal environment". 

The promotional video has reference to a man with a skull cap teaching a child at home 

as well as a mosque. 

Dressed in a hijab, a woman presenter was heard saying in the video, "Is it correct to 

sacrifice principles for families in a society? Rediscover in Sukoon Empire authentic 

community living, likeminded families that share the same values, a place where kids 

safely grow in a halal environment, elders receive respect and care naturally, prayer 

spaces and community gatherings are within walking distance and people are surrounded 

by spiritual wellness. 

"This investment will not only secure your money but also the family's future. Experience 

values-driven community, feel the difference visiting this weekend." 

The video was shared by National Commission for National Human Rights Commission 

(NHRC) member Priyank Kanoongo who said, "This is not advertisement but poison 

distribution. In the Karjat area near Mumbai, a township with halal lifestyle is being built 

exclusively for those of the Muslim faith. This is a Nation Within The Nation, and the 

Maharashtra government is being issued a notice." 

Speaking to ANI, Priyank said, "We received a complaint from the Sahyadri Rights Forum 

NGO that in Maharashtra's Karjat area, a township is being developed that is providing 

facilities only for the habitation of Muslims. If separate settlements are being built for 

Muslims in India, in Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that 

Muslims cannot live with Hindus and giving them separate settlements, then this clearly 

reflects the implementation of the principle of nation within the nation. 

"We will not allow this to happen. We have issued a notice to the chief secretary of 

Maharashtra. This is not a matter that will stop here. Today, you are claiming that you 

want houses where only Muslims live... Then one day, you might demand a separate 

state for Muslims in Maharashtra. This is a serious type of disease. We have asked the 
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chief secretary how the permission was granted to form such a society; submit a report 

to us on this." 

The National Human Rights Commission (NHRC) has formally issued a notice to the 

Maharashtra Chief Secretary and MahaRERA, demanding an explanation of the legal 

basis for approving a project that appears to be exclusive to one religion. 

The notice calls the project a communal breach of constitutional values and asks for a 

report within two weeks. 

Shiv Sena (Eknath Shinde) Spokesperson Krishna Hegde demanded the withdrawal of 

the campaign video and initiated a call for a thorough government inquiry into the project's 

intent and legality. 

Ajit Chavan, Bharatiya Janata Party (BJP) spokesperson, criticised the township as part 

of a broader "Ghazwa-e-Hind" attempt, calling it unconstitutional and an affront to India’s 

secularism. He demanded strict punitive action against the developers. 
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neherald.com 

`Halal Lifestyle Township’ near Mumbai stirs row, NHRC’s Priyank Kanoongo calls 

it `nation within the nation’ 

https://neherald.com/national/halal-lifestyle-township-near-mumbai-stirs-row-nhrcs-

priyank-kanoongo-calls-it-nation-within-the-nation 

By IBNS | Sep 5, 2025 

Mumbai/IBNS: A real estate project at Karjat in Neral, a town near Mumbai in 

Maharashtra, has stirred a row with its advertisement that allegedly promotes the project 

as a residential complex for a particular community. 

The advertisement shows a woman talking about the Sukoon Empire that promotes "like-

minded families" driven by "same values" and "a halal environment". 

The promotional video has reference to a man with a skull cap teaching a child at home 

as well as a mosque. 

Dressed in a hijab, a woman presenter was heard saying in the video, "Is it correct to 

sacrifice principles for families in a society? Rediscover in Sukoon Empire authentic 

community living, likeminded families that share the same values, a place where kids 

safely grow in a halal environment, elders receive respect and care naturally, prayer 

spaces and community gatherings are within walking distance and people are surrounded 

by spiritual wellness. 

"This investment will not only secure your money but also the family's future. Experience 

values-driven community, feel the difference visiting this weekend." 

The video was shared by National Commission for National Human Rights Commission 

(NHRC) member Priyank Kanoongo who said, "This is not advertisement but poison 

distribution. In the Karjat area near Mumbai, a township with halal lifestyle is being built 

exclusively for those of the Muslim faith. This is a Nation Within The Nation, and the 

Maharashtra government is being issued a notice." 

Speaking to ANI, Priyank said, "We received a complaint from the Sahyadri Rights Forum 

NGO that in Maharashtra's Karjat area, a township is being developed that is providing 

facilities only for the habitation of Muslims. If separate settlements are being built for 

Muslims in India, in Chhatrapati Shivaji Maharaj's Maharashtra, by creating fear that 

Muslims cannot live with Hindus and giving them separate settlements, then this clearly 

reflects the implementation of the principle of nation within the nation. 

"We will not allow this to happen. We have issued a notice to the chief secretary of 

Maharashtra. This is not a matter that will stop here. Today, you are claiming that you 

want houses where only Muslims live... Then one day, you might demand a separate 

state for Muslims in Maharashtra. This is a serious type of disease. We have asked the 
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chief secretary how the permission was granted to form such a society; submit a report 

to us on this." 

The National Human Rights Commission (NHRC) has formally issued a notice to the 

Maharashtra Chief Secretary and MahaRERA, demanding an explanation of the legal 

basis for approving a project that appears to be exclusive to one religion. 

The notice calls the project a communal breach of constitutional values and asks for a 

report within two weeks. 

Shiv Sena (Eknath Shinde) Spokesperson Krishna Hegde demanded the withdrawal of 

the campaign video and initiated a call for a thorough government inquiry into the project's 

intent and legality. 

Ajit Chavan, Bharatiya Janata Party (BJP) spokesperson, criticised the township as part 

of a broader "Ghazwa-e-Hind" attempt, calling it unconstitutional and an affront to India’s 

secularism. He demanded strict punitive action against the developers. 
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Madhyamam 

BJP leader’s move against halal township seen as intolerance towards Muslim 

developers 

https://madhyamamonline.com/india/bjp-leaders-move-against-halal-township-seen-as-

intolerance-towards-muslim-developers-1444281 

5 September 2025 

A township project in Karjat near Mumbai has attracted criticism after its promotional 

video described it as a halal lifestyle community designed exclusively for Muslims, and 

the advertisement has triggered widespread debate on social media amid mixed 

responses, with some pointing out that since Muslims are often denied housing or refused 

rentals in Hindu-dominated areas, societies like this function as an alternative. 

The controversy gained traction when National Human Rights Commission member and 

Bharatiya Janata Party functionary Priyank Kanoongo shared the video on his social 

media account on September 1, and he urged the Maharashtra government to take legal 

action against the developers, according to The Siasat Daily. 

The project, promoted by Sukoon Empire, emphasised facilities tailored to the Muslim 

community, including prayer spaces, community gatherings and an environment where 

residents could live with like-minded people, and the advertisement portrayed this as an 

alternative to compromising one’s principles in wider society. 

However, the framing of the township as a religiously exclusive space has been called 

divisive, and critics have described it as an attempt to promote segregation in the name 

of lifestyle choices. 

Social media reactions have revealed a sharp divide, as some voices condemned the 

idea and equated it with communal separation, while others defended it as a response to 

the housing discrimination many Muslims face in urban India, where restrictions on 

renting or owning homes often exist on the basis of religion. 

Supporters argued that such projects arise from the exclusionary practices already 

present in housing societies, and they maintained that creating an alternative space was 

a measure of necessity rather than choice. 
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Lokmat Times 

`Spewing hatred’: UP cleric condemns upcoming `halal lifestyle’ township near 

Mumbai 

By IANS | Updated: September 5, 2025 17:10 IST 

New Delhi, Sep 5 An upcoming housing society project in Neral, about 100 km from 

Mumbai, has evoked ... 

New Delhi, Sep 5 An upcoming housing society project in Neral, about 100 km from 

Mumbai, has evoked strong reactions from the netizens over its ‘halal’ and ‘exclusively 

Muslim' character and also ignited a political firestorm. 

Maulana Shahabuddin Razvi Barelvi, the leading Muslim cleric from Uttar Pradesh, is the 

latest to condemn and call out the township project and its developers for promoting and 

selling ‘halal lifestyle’, apparently to those belonging to a certain community. 

The All India Muslim Jamaat (AIMJ) president decried the touting of the project as ‘the 

one for like-minded people with a halal lifestyle’ in a promotional video and termed it a 

brazen act of spreading hatred and creating division in society. 

"He also went to urged people to stay cautious and not fall into the trap of those igniting 

animosity among people and poisoning the minds, in the garb of property business. 

Notably, the housing project titled ‘Sukoon Empire’ in Karjat is being marketed as a 

residential colony, tailored to meet the needs of a specific community. Its promotional 

video, soon after landing on social media, triggered anger and outrage, with many raising 

serious objections to its ‘religious’ character. 

In the promotional video, a woman is seen wearing a hijab and portraying the township 

as a haven for ‘authentic community living’ for like-minded families and emphasising a 

safe ‘halal environment’ for children. 

Priyank Kanoongo, member of the National Human Rights Commission (NHRC), took 

exception to the society and called it a ‘nation within the nation’ while many leaders from 

the BJP and Shiv Sena frowned upon the open ‘linkage’ of religion with residence. 

VHP national spokesperson Vinod Bansal also reacted to the housing project. 

Labelling it a mini-Pakistan, he said, “the Hindu society and Mother India have suffered 

many such wounds. Now, they can no longer be tolerated.” 

--IANS 

Disclaimer: This post has been auto-published from an agency feed without any 

modifications to the text and has not been reviewed by an editor 
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Social NewsXYZ 

`Spewing hatred’: UP cleric condemns upcoming `halal lifestyle’ township near 

Mumbai 

https://www.socialnews.xyz/2025/09/05/spewing-hatred-up-cleric-condemns-upcoming-

halal-lifestyle-township-near-mumbai/ 

Posted By: Gopi September 5, 2025 

New Delhi, Sep 5 (SocialNews.XYZ) An upcoming housing society project in Neral, about 

100 km from Mumbai, has evoked strong reactions from the netizens over its ‘halal’ and 

‘exclusively Muslim' character and also ignited a political firestorm. 

Maulana Shahabuddin Razvi Barelvi, the leading Muslim cleric from Uttar Pradesh, is the 

latest to condemn and call out the township project and its developers for promoting and 

selling ‘halal lifestyle’, apparently to those belonging to a certain community. 

 The All India Muslim Jamaat (AIMJ) president decried the touting of the project as ‘the 

one for like-minded people with a halal lifestyle’ in a promotional video and termed it a 

brazen act of spreading hatred and creating division in society. 

"By using such a word ‘Halal’, an attempt is being made to send out a particular kind of 

message. The builders and people involved in this are not working to unite society, but 

rather to spread hatred and create division," he said. 

He also went to urged people to stay cautious and not fall into the trap of those igniting 

animosity among people and poisoning the minds, in the garb of property business. 

Notably, the housing project titled ‘Sukoon Empire’ in Karjat is being marketed as a 

residential colony, tailored to meet the needs of a specific community. Its promotional 

video, soon after landing on social media, triggered anger and outrage, with many raising 

serious objections to its ‘religious’ character. 

In the promotional video, a woman is seen wearing a hijab and portraying the township 

as a haven for ‘authentic community living’ for like-minded families and emphasising a 

safe ‘halal environment’ for children. 

Priyank Kanoongo, member of the National Human Rights Commission (NHRC), took 

exception to the society and called it a ‘nation within the nation’ while many leaders from 

the BJP and Shiv Sena frowned upon the open ‘linkage’ of religion with residence. 

VHP national spokesperson Vinod Bansal also reacted to the housing project. 

Labelling it a mini-Pakistan, he said, “the Hindu society and Mother India have suffered 

many such wounds. Now, they can no longer be tolerated.” 

Source: IANS 
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Deshbandhu 

`हलाल टाउनशिप’ प्रोजेक्ट पर भड़के मौलाना िहाबुद्दीन, कहा- समाज को तोड़ने का शकया जा रहा 

काम 

https://deshbandhump.com/%E0%A4%B9%E0%A4%B2%E0%A4%BE%E0%A4%B2-

%E0%A4%9F%E0%A4%BE%E0%A4%89%E0%A4%A8%E0%A4%B6%E0%A4%BF%

E0%A4%AA-

%E0%A4%AA%E0%A5%8D%E0%A4%B0%E0%A5%8B%E0%A4%9C%E0%A5%87

%E0%A4%95%E0%A5%8D%E0%A4%9F-%E0%A4%AA/ 0 

by देशबनु्ध | September 5, 2025 | in ताजा समाचार 

बरेली, 5 ससतंबर (आईएएनएस)। ऑल इंसिया मुस्लिम जमात के राष्ट्र ीय अध्यक्ष मौलाना शहाबुद्दीन रजवी 

बरेलवी ने मंुबई में बन रही टाउनसशप का नाम ‘हलाल टाउनसशप’ रखे जाने पर आपसि जताई है। उन्हनें 

सबल्डरह ंपर समाज में नफरत फैलाने का आरहप लगाया है। उन्हनें कहा सक सबल्डर समाज कह जहड़ने का 

नही ंबस्लि तहड़ने का काम कर रहे हैं। 

ऑल इंसिया मुस्लिम जमात के राष्ट्र ीय अध्यक्ष मौलाना शहाबुद्दीन रजवी बरेलवी ने शुक्रवार कह आईएएनएस 

से बातचीत में कहा, “मंुबई के पास कजजत में एक ऐसी टाउनसशप बन रही है, सजसका नाम ‘हलाल टाउनसशप’ 

रखा गया है। इस तरह के नाम रखकर ‘हलाल’ शब्द का इसे्तमाल करके एक अलग तरह से संदेश सदया 

जा रहा है। जह सबल्डसज इसे बना रहे हैं, वह पूरे समाज में नफरत फैलाना चाहते हैं। वह समाज कह जहड़ने 

का नही ंबस्लि तहड़ने का काम कर रहे हैं।” 

उन्हनें कहा, “मैं पूछता हं सक ‘हलाल टाउनसशप’ या ‘हराम टाउनसशप’ या सफर सहंदू, मुस्लिम या ‘जायज’ 

और ‘नाजायज’ कॉलहनी जैसे नाम रखने का क्या मतलब है? यह सब वह नाम हैं जह शररयत से संबंसित 

मामलह ंमें इसे्तमाल सकए जाते हैं। इन नामह ंका टाउनसशप से कहई लेना देना नही ंहै। वह लहग इिासमक 

शब्दह ंका इसे्तमाल करके इसका गलत मैसेज दे रहे हैं। मैं इन लहगह ंकी सनंदा करता हं, क्यहसंक ऐसे लहग 

समाज कह तहड़ने का काम कर रहे हैं। मैं महाराष्ट्र  के समाज से अपील करता हं सक इन लहगह ंसे हहसशयार 

रहें। इनका मकसद और मंशा सही नही ंहै।” 

मंुबई के कजजत में प्रस्तासवत ‘हलाल लाइफस्टाइल टाउनसशप’ का सवज्ञापन सहशल मीसिया पर चचाज का 

सवषय बना हुआ है। 

राष्ट्र ीय मानवासिकार आयहग (एनएचआरसी) ने भी इस मामले कह गंभीरता से सलया है। एनएचआरसी के 

सदस्य सप्रयंक कानूनगह ने सवज्ञापन का वीसियह सहशल मीसिया पे्लटफॉमज एक्स पर शेयर करते हुए सलखा, 

“यह सवज्ञापन नही ंसवष व्यापन है। मंुबई के पास करजत इलाके में केवल मुसलमान मजहब वालह ंके सलए 

हलाल लाइफस्टाइल वाली टाउनसशप बनाई जा रही है। यह ‘नेशन सवसदन द नेशन’ (राष्ट्र  के भीतर राष्ट्र ) है। 

इस मामले में महाराष्ट्र  सरकार कह नहसटस सकया जा रहा है।” 

–आईएएनएस 
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Times Now Navbharat 

महाराष्ट्र : रामदास आठवले ने केवल मुसलमान ों के ललए टाउनलिप पर जताई आपलि, कहा- देि में 

पहली बार... 

https://www.timesnowhindi.com/india/maharashtra-ramdas-athawale-objected-to-

township-only-for-muslims-says-for-the-first-time-in-country-article-152691410 

Edited by: Nitin Arora | Updated Sep 6, 2025, 07:59 IST 

Ramdas Athawale News: कें द्रीय मंत्री रामदास आठवले ने महाराष्ट्र  के रायगढ़ में केवल मुसलमान  ंके 

ललए बनाए जा रहे टाउनलिप पर ऐतराज जताया है. इस मामल  ंक  पहले राष्ट्र ीय मानवालिकार आय ग द्वारा 

संज्ञान में लाया गया. लजसके पास एक NGO की तरफ से लिकायत गई थी. 

Maharashtra township for Muslims: कें द्रीय मंत्री रामदास आठवले ने महाराष्ट्र  के रायगढ़ में केवल 

मुसलमान  ंके ललए लवकलसत की जा रही टाउनलिप पर आपलि जताई है। उन् नें इसे अवैि और गलत 

बताया है। समाचार एजेंसी ANI से बात करते हुए रामदास आठवले ने कहा, 'मेरा मानना है लक देि में यह 

पहली बार है लक कुछ लबल्डर  ं ने मुस्लिम समुदाय के ललए एक अलग टाउनलिप बनाने की य जना की 

घ षणा की है, ज  काफी आपलिजनक है. महाराष्ट्र  सरकार ने इसका लवर ि लकया है और कई ल ग भी 

इसका लवर ि कर रहे हैं।' 

कानूनी काररवाई ह  

उन् नें स्पष्ट् लकया लक टाउनलिप का लवर ि करने का मतलब मुस्लिम समुदाय का लवर ि नही ंहै। उन् नें 

कहा, 'इसका मतलब मुसलमान  ंका लवर ि नही ंहै, न ही लहंदुओ ंया मुसलमान  ंके ललए ऐसी टाउनलिप की 

घ षणा की जा सकती है. इसललए, मैं भी इसका लवर ि करता हं, क् लंक ऐसी टाउनलिप की घ षणा करना 

अवैि और गलत है। उनके स्लिलाफ कानूनी काररवाई की जानी चालहए। यह हमारी मांग है। 

राष्ट्र ीय मानवालिकार आय ग ने लदया ध्यान 

यह मामला राष्ट्र ीय मानवालिकार आय ग (NHRC) द्वारा टाउनलिप लवकलसत करने की य जना पर संज्ञान 

लेने के बाद सामने आया। वही,ं भाजपा नेता अतुल भातिलकर ने कहा लक केवल मुसलमान  ंके ललए 

टाउनलिप संलविान के लवरुद्ध है। 

फडणवीस क  ललिा पत्र 

उन् नें कहा, 'कजरत और कश्मीरी में आवासीय पररसर बनाए जा रहे हैं, जहां केवल मुसलमान  ंक  ही घर 

लदए जाएंगे। यह संलविान के लवरुद्ध है और लकसी लविेष जालत या िमर के ललए आवासीय पररसर नही ंह  

सकते।' भाजपा नेता ने कहा लक उन् नें मुख्यमंत्री देवेंद्र फडणवीस क  पत्र ललिकर इस मामले की जांच 

की मांग की है। 
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TV9 Bharatvarsh 

महाराष्ट्र  में मुसलमान ों के ललए हलाल टाउनलिप! प्लान पर लिडा लििाद, BJP ने बताया जमीन 

लजहाद 

महाराष्ट्र  के रायगढ़ के कर्जत में एक 'हलाल लाइफस्टाइल टाउनशिप' प्रोरे्क्ट के शिज्ञापन का िीशियो 

सोिल मीशिया पर तेर्ी से िायरल हो रहा है. इस शिज्ञापन को लेकर अब शििाद शिड़ गया है. इस शिज्ञापन 

की आलोचना की र्ा रही है. एनसीपीसीआर की अध्यक्ष शप्रयंका कानूनगो ने िीशियो को िेयर करते हुए 

शलखा शक ये शिज्ञापन नही,ं र्हर फैलाने की कोशिि है. 

https://www.tv9hindi.com/state/maharashtra/halal-lifestyle-township-project-near-

mumbai-karjat-nhrc-summons-report-maharashtra-government-3469130.html 

कुमारी सहरीन | Updated on: Sep 05, 2025 2:49 PM IST 

महाराष्ट्र  के रायगढ़ के कर्जत के पास नेरल में एक ररयल एसे्टट प्रोरे्क्ट का शिज्ञापन खूब िायरल हो रहा है. 

इस शिज्ञापन को लेकर अब बड़ा शििाद खड़ा हो गया है. िायरल शिज्ञापन के िीशियो में मुसलमानो ंके 

शलए ‘हलाल लाइफस्टाइल टाउनशिप’ बनाने की बात कही र्ा रही है, शर्से सोिल मीशिया पर टर ोल शकया 

र्ा रहा है. आरोप है शक यह प्रोरे्क्ट मुसलमानो ंके शलए आिासीय कॉलोनी के तौर पर बनाया र्ा रहा है. 

इस प्रोरे्क्ट के प्रचार िीशियो में शहर्ाब पहने एक मशहला हलाल टाउनशिप के बारे में बताती हुई नर्र आ 

रही है. शिज्ञापन िाली िीशियो में बताया र्ा रहा है शक इस टाउनशिप में सब कुि हलाल होगा. बचे्च र्ालीदार 

टॉप पहनेंगे और मशहलाएं बुकाज पहनेंगी. 

राष्ट्र ीय बाल अशिकार संरक्षण आयोग (एनसीपीसीआर) की अध्यक्ष शप्रयंका कानूनगो ने सोिल मीशिया पर 

इस शिज्ञापन को िेयर करते हुए इसकी आलोचना की. उन्ोनें शलखा, “यह शिज्ञापन नही,ं बल्कि ज़हर फैलाने 

की कोशिि है. मंुबई के पास कर्जत में शसर्फज  मुसलमानो ंके शलए एक हलाल लाइफस्टाइल टाउनशिप बनाई 

र्ा रही है. यह Nation Within The Nation है. महाराष्ट्र  सरकार को नोशटस शकया र्ा रहा है.“ 

‘गर्िा-ए-शहंद’ की कोशिि बताई 

शििसेना (शिंदे गुट) के प्रिक्ता कृष्णा हेगडे़ ने भी हलाल टाउनशिप पर आपशि र्ताई. उन्ोनें इस शिज्ञापन 

के पीिे की मंिा पर सिाल उठाते हुए इस िीशियो को हटाए र्ाने की मांग की है. इसके साथ ही उन्ोनें 

राज्य सरकार से इस प्रोरे्क्ट की र्ांच करने का आग्रह भी शकया. भार्पा प्रिक्ता अर्ीत चव्हाण ने इसे सीिे 

तौर पर ‘गर्िा-ए-शहंद’ की कोशिि बताते हुए इसकी आलोचना की है. 

अर्ीत चव्हाण ने कहा शक ऐसे प्रोरे्क्ट के शलए मंुबई या महाराष्ट्र  में कोई र्गह नही ंहै. इसके साथ ही, 

उन्ोनें पररयोर्ना के िेिलपसज के ल्कखलाफ सख्त कारज िाई की मांग की है. इस टाउनशिप को िाशमजक आिार 

पर बढ़ािा शदए र्ाने की शिकायतो ंके बाद, राष्ट्र ीय मानिाशिकार आयोग (एनएचआरसी) ने मामले का संज्ञान 

शलया और राज्य सरकार से ररपोटज मांगी. 

“अखंिता के शलए खतरे की घंटी” 
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भार्पा प्रिक्ता केिि उपाध्याय ने आलोचना करते हुए कहा शक हम एक पाशकस्तान का अनुभि कर रहे 

हैं. अब, शिभार्न के बीर् शफर से न बोएं. िमज के आिार पर मंुबई के आसपास हलाल लाइफस्टाइल 

टाउनशिप बसाकर समार् में िाशमजक शिभार्न की दीिारें  खड़ी करने िालो ं के ल्कखलाफ कारजिाई होनी 

चाशहए. सर सैयद अहमद खान ने 1857 के स्वतंत्रता संग्राम के बाद सबसे पहले मुसलमानो ंके शलए अलग 

आरक्षण और अलग सेना की मांग की थी. यह शिभार्न की पहली मांग थी. अब भी, रायगढ़ के कर्जत में 

बन रही हलाल लाइफस्टाइल टाउनशिप देि की अखंिता के शलए खतरे की घंटी कही र्ा सकती है 

टाउनशिप बसाना र्मीन शर्हाद 

यही नही ंउन्ोनें आगे कहा शक इस तरह की बस्ती भारत के संिैिाशनक मूल्ो ंको सीिे तौर पर चोट पहंुचाती 

हैं और र्ानबूझकर समार् में बंटिारा और भेदभाि फैलाती है. िमज के आिार पर अलग-अलग टाउनशिप 

बसाना र्मीन शर्हाद का खुला रूप है. अगर आर् ऐसी टाउनशिप की इर्ार्त दी गई, तो कल हर शर्ले, 

हर गांि में अलग-अलग िमों के शलए अलग-अलग बल्कस्तयां बन र्ाएंगी. यह भारत की सामाशर्क एकता, 

अखंिता और सुरक्षा के शलए गंभीर खतरा है. 
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मकान का सपना या गजवा-ए-ह िंद... क्या म ाराष्ट्र  में बनेगा `हमनी पाहकस्तान’? जानें  लाल 

टाउनहिप क्ययिं बना हसयासत का नया अखाडा 

https://hindi.news18.com/news/maharashtra/mumbai-deputy-cm-ajit-pawar-

intereference-in-cm-devenda-fadnavis-dpartment-woman-ips-officer-fir-lodge-

maharashtra-politics-9587736.html 

Written by: Kunal Jha , Agency:Local18 | Last Updated:September 05, 2025, 12:12 IST 

म ुंबई के पास नेरल में प्रस्तावित 'हलाल लाइफस्टाइल टाउनविप' का विज्ञापन सोिल मीविया पर िायरल 

होते ही राजनीवतक बिाल खडा हो गया. वििसेना और भाजपा ने इसे विभाजनकारी करार विया, जबवक 

NHRC ने महाराष्ट्र  सरकार से विस्...और पढें  

Halal Lifestyle Township Controversy: म ुंबई से लगभग 100 वकलोमीटर िूर नेरल में प्रस्तावित एक 

ररयल एसे्टट प्रोजेक्ट ने बडा राजनीवतक और सामावजक वििाि खडा कर विया है. िरअसल, इस प्रोजेक्ट 

को ‘हलाल लाइफस्टाइल टाउनविप’ के नाम से प्रचाररत वकया जा रहा था. इस विज्ञापन के सोिल मीविया 

पर िायरल होते ही इसे धावमिक आधार पर विभाजनकारी करार विया गया है. अब इस मामले में राष्ट्र ीय 

मानिावधकार आयोग (NHRC) ने भी हस्तके्षप करते हुए महाराष्ट्र  सरकार से विसृ्तत ररपोटि माुंगी है. 

कैसे ि रू हुआ वििाि? 

िरअसल, वििाि की ि रुआत तब हुई जब पूिि राष्ट्र ीय बाल अवधकार सुंरक्षण आयोग (NCPCR) अध्यक्ष 

वप्रयुंक कानूुंगो ने प्रोजेक्ट का एक िीवियो अपने एक्स (X) अकाउुंट पर साझा वकया. इस िीवियो में वहजाब 

पहनी एक मवहला कहती है, “जब सोसाइटी में अपने वप्रुंवसपल्स कॉम्प्रोमाइज करने पडें तो सही नही ुं है. 

Sukoon Empire में रीविस्किर करें  ऑथेंवटक कम्य वनटी वलविुंग. यहाुं लाइक-माइुंिेि फैवमलीज रहेंगी, 

बचे्च हलाल एनिायरनमेंट में स रवक्षत बडे होुंगे, ब ज गों को सम्मान और िेखभाल वमलेगी. पे्रयर पे्लसेस और 

कम्य वनटी गैिररुंग िॉवकुं ग विस्टेंस पर होुंगे. यह वनिेि न वसफि  आपकी फैवमली बल्कि आपके भविष्य को 

भी स रवक्षत करेगा.” 
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OP India 

म ुंबई के कर्जत में बन रही थी `हलाल टाउनशिप’, साुंप्रदाशिक शििाद के बाद िीशििो हटािा-बैनर 

ढके: NHRC ने महाराष्ट्र  सरकार को भेर्ा नोशटस 

कर्जत में बन रही ‘हलाल लाइफस्टाइल टाउनशिप’ पर शििाद बढा। एनएचआरसी ने महाराष्ट्र  सरकार को 

नोशटस भेर्ा, र्बशक शििसेना और भार्पा ने इसे असंिैधाशनक बताते हुए डेिलपसज पर कारजिाई की मााँग 

की। 

https://hindi.opindia.com/national/halal-lifestyle-township-sukoon-empire-karjat-

controversy-muslim-community-maharashtra-government-nhrc-notice/ 
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ऑपइंशडया स्टाफ़ 

म ंबई के पास कर्जत में बन रही ‘हलाल लाइफस्टाइल टाउनशिप’ को लेकर शििाद खडा हो गया है। इस 

टाउनशिप का प्रचार िीशडयो सोिल मीशडया पर िायरल होते ही भारी आलोचना का शिकार हुआ, क्ोशंक 

इसमें इसे शसफज  म सलमानो ंके शलए बताकर पेि शकया गया था। 

यह टाउनशिप स कून एम्पायर के नाम से शिकशसत की र्ा रही है। शिज्ञापन िीशडयो के साथ-साथ म ंबई में 

कई र्गहो ंपर इसके बडे-बडे बैनर भी लगाए गए थे, शर्न्हें अब काली चादरो ंसे ढक शदया गया है। सोिल 

मीशडया पर र्ब िीशडयो पर आपशि र्ताई गई और आरोप लगे शक इस प्रोरे्क्ट के र्ररए सांप्रदाशयक आधार 

पर बंटिारा करने की कोशिि की र्ा रही है, तो डेिलपसज ने माफी मााँग ली। 

करीब 100 शकलोमीटर दूर कर्जत स्थथत इस टाउनशिप के िीशडयो में ब काज पहने एक मशहला शदखती है, र्ो 

इसे ‘समान शिचारधारा िाले मूल्ो’ं िाले पररिारो ंके शलए स रशित र्गह बताती है, र्हााँ बच्ो ंको ‘स रशित 

और हलाल’ िातािरण शमलेगा। यही प्रचार शििाद का कारण बना और इसे लेकर रार्नीशतक ि सामाशर्क 

शिरोध ि रू हो गया। 

महाराष्ट्र  के कर्जत में बन रही ‘हलाल लाइफस्टाइल टाउनशिप’ को लेकर शििाद गहराता र्ा रहा है। अब 

इस मामले में राष्ट्र ीय मानिाशधकार आयोग (एनएचआरसी) ने राज्य सरकार को नोशटस र्ारी शकया है। 

एनएचआरसी के सदस्य शप्रयांक कानूनगो ने 1 शसतंबर 2025 को सोिल मीशडया पे्लटफ़़ॉमज एक्स पर एक 

िीशडयो साझा करते हुए इस टाउनशिप को ‘राष्ट्र  के भीतर एक राष्ट्र ’ करार शदया और कहा शक इस मामले 

में महाराष्ट्र  सरकार से र्िाब मााँगा गया है। 

रार्नीशतक स्तर पर भी शिरोध तेर् हो गया है। शििसेना (शिंदे ग ट) के प्रिक्ता कृष्णा हेगडे ने डेिलपसज की 

नीयत पर सिाल उठाते हुए शिज्ञापन हटाने और पररयोर्ना की र्ााँच की मााँग की। 

िही,ं भार्पा प्रिक्ता अर्ीत चव्हाण ने इस टाउनशिप को ‘ग़ज़िा-ए-शहंद की ओर कदम’ बताया। उन्होनें 

कहा शक इस तरह की पररयोर्नाओ ंका महाराष्ट्र  या म ंबई में कोई थथान नही ं है और यह संशिधान का 

उलं्लघन है। उन्होनें डेिलपसज के स्खलाफ कडी कारजिाई की मााँग की। 
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यह टाउनशिप ‘स कून होम्स शबल्डसज एंड डेिलपसज’ द्वारा शिकशसत की र्ा रही है, र्ो छोटी कंपनी है। कंपनी 

ने ‘स कून एम्पायर’ को अपनी प्रम ख पररयोर्ना बताया है, शर्से अपै्रल 2030 तक पूरा करने का लक्ष्य रखा 

गया है। 
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म ुंबई के पास बसाई जा रही है 'हलाल टाउनशिप'! NHRC ने महाराष्ट्र  सरकार से माुंगा जवाब 

म ुंबई के पास नेरल में बन रही 'स कून एुं पायर टाउनशिप' को 'हलाल लाइफस्टाइल' के रूप में प्रमोट शकए 

जाने पर शििाद गहराया है। NHRC ने इसे मानिाशिकारोुं और RERA शनयमोुं का उल्लुंघन मानते हुए 

महाराष्ट्र  सरकार से दो हफे्त में जिाब माुंगा है। सोिल मीशिया और राजनीशत में भी बहस तेज हो गई है। 
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म ुंबई के पास 'हलाल लाइफस्टाइल टाउनशिप' को लेकर शििाद हो गया है। 

म ुंबई: महाराष्ट्र  की राजिानी म ुंबई से लगभग 100 शकलोमीटर दूर नेरल के पास बन रहा 'स कून एुं पायर' 

हाउशसुंग प्रोजेक्ट इन शदनोुं शििादोुं में है। इस प्रोजेक्ट का एक प्रमोिन िीशियो सोिल मीशिया पर िायरल 

होने के बाद यह मामला गरमा गया है। िीशियो में प्रोजेक्ट को 'हलाल लाइफस्टाइल टाउनशिप' के रूप में 

पेि शकया गया है, जो खास तौर पर म स्लिम सम दाय के शलए बनाया जा रहा है। इस िीशियो में दािा शकया 

गया है शक यहाुं पररिार अपने मजहबी तौर-तरीकोुं से समझौता शकए शबना रह सकते हैं और बचे्च हलाल 

माहौल में बडे होुंगे। 

'हलाल टाउनशिप' पर NHRC ने उठाए सिाल 

नेिनल ह्यूमन राइट्स कमीिन (NHRC) ने इस प्रोजेक्ट पर सुंज्ञान शलया है। कमीिन के म ताशबक, इस 

तरह का माकेशटुंग ह्यूमन राइट्स शनयमोुं और ररयल एसे्टट रेग लेिन एुं ि िेिलपमेंट एक्ट (RERA) के 

शदिा-शनदेिोुं का उल्लुंघन करता है। NHRC के सदस्य शप्रयुंक कानूनगो ने सोिल मीशिया पर िीशियो िेयर 

करते हुए इसे 'नेिन शिशदन द नेिन' करार शदया और महाराष्ट्र  सरकार से जाुंच की माुंग की। कमीिन ने 

सरकार से दो हफे्त के अुंदर जिाब माुंगा है। 

म स्लिम सम दाय के शलए दी जा रही खास स्कीम 

'स कून एुं पायर' को िेिलप कर रही कुं पनी ररफा स्टरक्चरल सॉलू्यिुंस प्राइिेट शलशमटेि है, जो पहले 'स कून 

रेजीिेंसी' प्रोजेक्ट पर भी काम कर च की है। सूत्ोुं के म ताशबक, इस प्रोजेक्ट में म स्लिम सम दाय के शलए खास 

स्कीम दी जा रही है। िाउन पेमेंट के बाद बाकी राशि शबना बैंक लोन के आसान शकस्ोुं में शबल्डर को दी 

जा सकती है। बताया जा रहा है शक 'स कून रेजीिेंसी' के 78 फै्लट्स में से 72 और 'स कून एुं पायर' की 12 

ब शकुं ग्स में से सभी म स्लिम सम दाय के लोगोुं ने की हैं। हालाुंशक, कुं पनी ने अभी तक इस शििाद पर कोई 

आशिकाररक बयान नही ुं शदया है। 

प्रोजेक्ट के प्रमोिनल कुं टेंट पर भी शििाद 

प्रमोिन िीशियो में एक मशहला शहजाब पहने नजर आती है, जो प्रोजेक्ट को म स्लिम पररिारोुं के शलए स रशित 

जगह बताती है। हालाुंशक, िीशियो और सुंबुंशित सोिल मीशिया प्रोफाइल (जैसे इुंस्टाग्राम) शििाद बढ़ने के 
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बाद हटा शदए गए हैं। एनएचआरसी की नजर में यह मामला गुंभीर है और महाराष्ट्र  सरकार की प्रशतशिया 

इसका भशिष्य तय करेगी। इस बीच, राजनीशतक और सामाशजक बहस तेज हो गई है, शजसमें सभी पि 

अपने-अपने तकक  दे रहे हैं। क्या यह प्रोजेक्ट रुक जाएगा या इसे नए शसरे से पेि शकया जाएगा, यह आने 

िाले शदनोुं में साफ होगा। 

सोिल मीशिया पर तेज हुई शसयासत 

सोिल मीशिया पर इस प्रोजेक्ट को लेकर अलग-अलग राय देखने को शमल रही है। शििसेना (शिुंदे ग ट) 

नेता सुंजय शनरुपम ने इसे 'हाउशसुंग शजहाद' करार शदया है, जबशक क छ लोग इसे िाशमकक भेदभाि के 

स्लखलाफ कदम बता रहे हैं। राजनीशतक दलोुं ने भी तीखी प्रशतशिया दी है। एनसीपी (िरद पिार ग ट) के 

रोशहत पिार ने कहा, 'यह देि हर सम दाय और िमक का है। िमक के आिार पर शिज्ञापन देना सुंशििान का 

उल्लुंघन है और इसे रोका जाना चाशहए।' िही ुं, बीजेपी शििायक अत ल भातखलकर ने म ख्यमुंत्ी देिेंद्र 

फिणिीस को पत् शलखकर ऐसे शिज्ञापनोुं पर तत्काल रोक और कडी कारकिाई की माुंग की। उन्ोुंने इसे 

समाज में िैमनस्य और 'जमीन शजहाद' को बढ़ािा देने िाला बताया। 
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100 किलोमीटर दूर िर्जत िे पास नेरल में प्रस्ताकित `हलाल लाइफस्टाइल टाउनकिप` पररयोर्ना िो 

लेिर एि बडा कििाद है. 

`हलाल लाइफस्टाइल टाउनकिप` पररयोर्ना ने सामाकर्ि स्तर पर भी तीखी बहस छेड दी है. िुछ लोगोों 

िा मानना है कि यह टाउनकिप धाकमजि आधार पर साोंप्रदाकयि भेदभाि िो बढािा देती है, र्ो सोंिैधाकनि 

मूल्ोों िे किरुद्ध है. मुोंबई से लगभग 100 किलोमीटर दूर िर्जत िे पास नेरल में प्रस्ताकित `हलाल 

लाइफस्टाइल टाउनकिप` पररयोर्ना िो लेिर एि बडा कििाद कछड गया है. इस ररयल एसे्टट पररयोर्ना 

िा प्रचार िीकियो सोिल मीकिया पर िायरल होने िे बाद, रार्नीकति और सामाकर्ि समूहोों ने इस पर 

िडी प्रकतकिया व्यक्त िी है. राष्ट्र ीय मानिाकधिार आयोग (एनएचआरसी) ने मामले िो गोंभीरता से लेते हुए 

महाराष्ट्र  सरिार िो नोकटस र्ारी िर दो सप्ताह िे भीतर र्ााँच ररपोटज प्रसु्तत िरने िा कनदेि कदया है. 

िायरल प्रचार िीकियो में कहर्ाब पहने एि मकहला कदखाई दे रही है, र्ो टाउनकिप में `समान किचारधारा 

िाले पररिारोो̀ं  िे कलए `ईमानदार सामुदाकयि र्ीिन` और `हलाल िातािरण` में बच्ोों िे सुरकित पालन-

पोषण िा िादा िरती है. सोिल मीकिया पर िायरल िीकियो में प्रार्जना और सामुदाकयि समारोहोों िे कलए 

सुकिधाओों िा भी उले्लख है, र्ो पैदल दूरी पर उपलब्ध होोंगी. राष्ट्र ीय बाल अकधिार सोंरिण आयोग 

(एनसीपीसीआर) िे अध्यि कप्रयाोंि िानूनगो ने सोिल मीकिया पर इस प्रचार िो साझा िरते हुए इसे `राष्ट्र  

िे भीतर राष्ट्र ` घोकषत किया और महाराष्ट्र  सरिार िो नोकटस र्ारी िरने िी माोंग िी. 

कििसेना (एिनार् किोंदे गुट) िे प्रिक्ता िृष्णा हेगडे ने इस प्रचार िीकियो पर आपकि र्ताई और इसे िापस 

लेने तर्ा पररयोर्ना िी र्ााँच िी मााँग िी. इस बीच, भार्पा प्रिक्ता अर्ीत चव्हाण ने इसे `गर्िा-ए-कहोंद` 

िी साक़िि िरार देते हुए िहा कि इस तरह िी पररयोर्ना मुोंबई या महाराष्ट्र  में स्वीिायज नही ों है. उन्ोोंने 

इसे सोंकिधान िे कलए एि बडी चुनौती बताया और िेिलपसज िे खखलाफ सख्त िारजिाई िी मााँग िी. 

राष्ट्र ीय मानिाकधिार आयोग ने इस पररयोर्ना िो एि गोंभीर मानिाकधिार मुद्दा बताते हुए इसे सोंकिधान िे 

समानता और गैर-भेदभाि िे कसद्धाोंतोों िा उल्लोंघन बताया है. एनएचआरसी ने महाराष्ट्र  सरिार िे मुख्य 

सकचि िो एि नोकटस भेर्िर यह स्पष्ट् िरने िो िहा है कि महाराष्ट्र  ररयल एसे्टट कनयामि प्राकधिरण 

(महारेरा) ने किन प्रािधानोों िे तहत इस पररयोर्ना िो लाइसेंस कदया है. आयोग ने दो सप्ताह िे भीतर 

र्ााँच और िारजिाई ररपोटज मााँगी है. 

कप्रयाोंि िानूनगो ने अपने सोिल मीकिया पोस्ट में िहा, "यह िोई किज्ञापन नही ों, बखि ़िहर फैलाने िा 

एि तरीिा है. यह टाउनकिप कसर्फज  एि धमज कििेष िे कलए बनाई र्ा रही है, र्ो भारत िी सोंप्रभुता और 

एिता िे कलए ख़तरा है." 
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इस पररयोर्ना ने सामाकर्ि स्तर पर भी तीखी बहस छेड दी है. िुछ लोगोों िा िहना है कि यह टाउनकिप 

धाकमजि आधार पर समुदायोों िे अलगाि िो बढािा देती है, र्ो सोंिैधाकनि मूल्ोों िे कख़लार्फ है. िही ों, िुछ 

अन्य लोगोों िा तिज  है कि मुखिम समुदाय िो अक्सर आिासीय सोसाइकटयोों में भेदभाि िा सामना िरना 

पडता है, कर्सिे र्िाब में ऐसी पररयोर्नाएाँ  आ रही हैं. 
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The Lallantop 

म ुंबई में `हलाल लाइफस्टाइल टाउनशिप’ प्रोजेक्ट पर शििाद, BJP ने `गजिा-ए-शहुंद’ की कोशिि 

बताया 

राष्ट्र ीय मानवाधिकार आयोग ने भी Halal Lifestyle Township धववाद का संज्ञान धिया है और राज्य 

सरकार से ररपोर्ट मांगी है. 

https://www.thelallantop.com/india/post/halal-lifestyle-township-project-controversy-in-

neral-near-mumbai 

रधव सुमन | ऋत्विक भािेकर | 5 धसतंबर 2025 (पत्विश्ड: 10:35 AM IST) 

मंुबई (Mumbai) से करीब 100 धकिोमीर्र दूर नेरि में, एक ररयि एसे्टर् प्रोजेक्ट के धवज्ञापन पर 

राजनीधतक बहस तेज हो गई है. कई िोग इस बात पर आपधि जता रहे हैं धक इस प्रोजेक्ट को एक खास 

समुदाय के धिए, आवासीय कॉिोनी के रूप में धवकधसत धकया जा रहा है. कधित रूप से इस प्रोजेक्ट के 

धवज्ञापन में इसे ‘हिाि िाइफस्टाइि र्ाउनधिप’ के रूप में प्रचाररत धकया जा रहा है. 

राष्ट्र ीय बाि अधिकार संरक्षण आयोग (NCPCR) की अध्यक्ष धप्रयंक कानूनगो ने इस धवज्ञापन का वीधडयो 

सोिि मीधडया पर िेयर धकया, जो बाद में वायरि हो गया. इस वीधडयो में धहजाब पहनी एक मधहिा 

र्ाउनधिप के बारे में बता रही हैं. वो कह रही हैं धक यहां समान धवचारिारा वािे पररवारो ंके साि ‘असिी 

सामुदाधयक जीवन’ धमिता है, बचे्च ‘हिाि वातावरण में सुरधक्षत रूप से बढ़ रहे हैं’ और पैदि तय की जा 

सकने वािी दूरी पर प्रािटना स्िि और सामुदाधयक समारोह जैसी सुधविाएं हैं. वीधडयो देखें- 

धप्रयंक कानूनगो ने सोिि मीधडया पे्लर्फॉमट एक्स पर इस वीधडयो को िेयर करते हुए धिखा, 

ये धवज्ञापन नही ं धवष व्यापन है. मंुबई के पास करजत इिाके में केवि मुसिमान मजहब वािो ंके धिए 

हिाि िाइफ स्टाइि वािी र्ाउनधिप बनाई जा रही है. ये Nation Within The Nation है, महाराष्ट्र  

सरकार को नोधर्स धकया जा रहा है. 

धप्रयंक कानूनगो का एक्स पोस्ट. 

धिवसेना (एकनाि धिंदे गुर्) के प्रवक्ता कृष्णा हेगडे ने धवज्ञापन के पीछे की मंिा पर सवाि उठाते हुए 

आपधि जताई है. उन्ोनें मांग की है धक इस धवज्ञापन वीधडयो को वापस धिया जाए. उन्ोनें राज्य सरकार 

से इस प्रोजेक्ट की जांच कराने का आग्रह भी धकया है. 

भाजपा प्रवक्ता अजीत चव्हाण ने तो यहां तक कह धदया है धक ये ‘गजवा-ए-धहंद’ की कोधिि है. उन्ोनें 

कहा धक ऐसे प्रोजेक्ट के धिए मंुबई या महाराष्ट्र  में कोई जगह नही ंहै. उन्ोनें इसे संधविान के धिए चुनौती 

बताया और डेविपसट के त्वखिाफ कडी कारटवाई की मांग की. 

राष्ट्र ीय मानवाधिकार आयोग ने भी मामिे का संज्ञान धिया है और राज्य सरकार से ररपोर्ट मांगी है. 
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Republic Bharat 

म ुंबई में म स्लिम ुं के लिए स सायटी, ब लकुं ग पर NO ि न ऑफर और ऐसे-ऐसे बडे दावे...`हिािा 

टाउनलिप प्र जेक्ट’ से गजबा ए लहुंद की सालजि! 

क्या क्या आपने कभी सोचा या सुना है कक कोई किल्डर किशेष समुदाय के कलए टाउनकशप डेिलप कर रहा 

है? नही ीं सुना होगा लेककन अि जो िताने जा रहे हैं उसे जानकर हैरान रह जाएीं गे। 

https://www.republicbharat.com/india/mumbai-only-muslims-society-halala-lifestyle-

township-project-advertisement-video-controversy-know-full-detail 

भारत , 3 min read 

Reported by: Ankur Shrivastava 

What is Halala Lifestyle Township: क्या आपने कभी सोचा या सुना है कक कोई किल्डर किशेष समुदाय 

के कलए टाउनकशप डेिलप कर रहा है? नही ीं सुना होगा लेककन अि जो िताने जा रहे हैं उसे जानकर हैरान 

रह जाएीं गे। मुींिई से लगभग 100 ककलोमीटर दूर करजत के नजदीक नेरल में 'हलाल लाइफस्टाइल 

टाउनकशप' िनाया जा रहा है। हालाींकक अि ये प्रोजेक्ट कििादोीं में आ गया है।  

 

इस ररयल एसे्टट प्रोजेक्ट का एक प्रचार िीकडयो सोशल मीकडया पर िायरल होने के िाद राजनीकतक और 

सामाकजक हलकोीं में तीखी प्रकतकियाएीं  सामने आई हैं। राष्ट्र ीय मानिाकिकार आयोग (NHRC) ने इस मामले 

को गींभीर मानते हुए महाराष्ट्र  सरकार को नोकटस जारी कर दो सप्ताह के भीतर जाींच ररपोटट स ींपने का कनदेश 

कदया है। 

सोसायट में िच्ोीं को हलाला माह ल देने का दािा 

कजटत में कजस हलाल से्पशल सोसाइटी का कनमाटण ककया जा रहा है। िह िर्ल्ट क्लास सुकििाओीं से लैस 

होगी। इसके किज्ञापन में मुस्लिमोीं को नमाज पढ़ते हुए कदखाया गया है। िायरल प्रचार िीकडयो में एक मकहला 

कहजाि पहने हुए कदखाई देती है, जो टाउनकशप को "समान किचारिारा िाले पररिारोीं" के कलए एक "प्रामाकणक 

सामुदाकयक जीिन" और "हलाल पयाटिरण" में िच्ोीं की सुरकित परिररश का िादा करती है।  

िीकडयो में नमाज स्थल और सामुदाकयक सभाओीं के कलए सुकििाओीं का भी कजि है, जो पैदल दूरी पर ही 

उपलब्ध होींगी। इस प्रचार को राष्ट्र ीय िाल अकिकार सींरिण आयोग (NCPCR) के अध्यि कप्रयाींक कानूनगो 

ने सोशल मीकडया पर शेयर करते हुए इसे "राष्ट्र  के भीतर राष्ट्र " करार कदया और महाराष्ट्र  सरकार को नोकटस 

जारी करने की िात कही। 

प्रचार िाले VIDEO में क्या-क्या कहा गया 

िीकडयो में कहा गया है: “जि सोसाइटी में अपने कप्रींकसपल्स कॉम्प्रोमाइज करने पडें तो सही नही ीं है। Sukoon 

Empire में रीकडस्किर करें  ऑथेंकटक कमु्यकनटी कलकिींग। यहाीं लाइक-माइींडेड फैकमलीज रहेंगी, िचे् हलाल 

एनिायरनमेंट में सुरकित िडे होींगे। िुजुगों को सम्मान और देखभाल कमलेगी। पे्रयर पे्लसेस और कमु्यकनटी 

गैदररींग िॉककीं ग कडस्टेंस पर होींगे। यह कनिेश न कसफट  आपकी फैकमली िस्लि आपके भकिष्य को भी सुरकित 

करेगा।” 
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मुस्लिम समुदाय के कलए दी जा रही खास स्कीम 

'सुकून एीं पायर' को डेिलप कर रही कीं पनी ररफा स्टर क्चरल सॉलू्यशींस प्राइिेट कलकमटेड है, जो पहले 'सुकून 

रेजीडेंसी' प्रोजेक्ट पर भी काम कर चुकी है। सूत्ोीं के मुताकिक, इस प्रोजेक्ट में मुस्लिम समुदाय के कलए खास 

स्कीम दी जा रही है। डाउन पेमेंट के िाद िाकी राकश किना िैंक लोन के आसान ककस्ोीं में किर्ल्र को दी 

जा सकती है। िताया जा रहा है कक 'सुकून रेजीडेंसी' के 78 फै्लट्स में से 72 और 'सुकून एीं पायर' की 12 

िुककीं ग्स में से सभी मुस्लिम समुदाय के लोगोीं ने की हैं। हालाींकक, कीं पनी ने अभी तक इस कििाद पर कोई 

आकिकाररक ियान नही ीं कदया है।  
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Navarashtra 

Explainer: हलाल घरे क िं वा हलाल वसाहती म्हणजे  ाय, भारतात  ा उफाळलाय वाद? 

हलाल जीवनशैली गृहननर्ााण प्रकल्प सुरू झाले आहेत. र्लेनशयार्धे्य र्लेनशया हलाल पाका  आनण शाह 

आलर् परिसिात अशा वसाहती बाांधल्या गेल्या आहेत. 

https://www.navarashtra.com/special-coverage/explainer-what-are-halal-houses-or-

halal-colonies-why-is-there-a-controversy-in-india-980599.html/amp 

By अनुिाधा धावडे | Updated On: Sep 05, 2025 | 04:31 PM 

रु्ांबईजवळील कजात नायल परिसिात हलाल लाइफस्टाइल टाउननशप 

भाजप, नशांदे गटासह नहांदुत्त्ववादी सांघटना आक्रर्क 

हलाल म्हणजे इस्लार्र्धे्य कायदेशीि, स्वीकाया आनण कायदेशीि र्ानले जाणािे 

 Halal Township Near Mumbai : अनलकडेच रु्ांबईजवळील कजात नायल परिसिात एक नवीन रिअल 

इसे्टट प्रकल्प सर्ोि आला आहे, जो नबल्डि “हलाल लाइफस्टाइल टाउननशप” नकां वा “हलाल अपाटार्ेंट” 

म्हणून नवक्रीसाठी प्रनसद्ध किण्यात आला आहे. या सोसायटीच्या जानहिातीत स्पष्टपणे म्हटले आहे की ते 

फक्त रु्स्लस्लर् सरु्दायासाठी घिे आनण सरु्दाय-आधारित सुनवधा पुिवण्यात येणाि आहेत. हे प्रकिण 

उघडकीस आल्यानांति त्यावरून वाद ननर्ााण झाला. 

नविोधकाांनी याला धानर्ाक आधािावि भेदभाव आनण सर्ाजात फूट पाडण्याचा प्रय्न असल्याची टीका केली 

आहे. िाष्टर ीय र्ानवानधकाि आयोगाने (एनएचआिसी) याची दखल घेतली असून या वादाचे रु्ख्य कािण 

म्हणजे हलाल कॉलनी नकां वा हलाल अपाटार्ेंट हे सांनवधानाच्या सर्ानतेच्या आनण भेदभाव न किण्याच्या 

तत्त्वाांच्या नवरुद्ध असल्याचेही म्हटले आहे. 

रु्ांबईजवळ केवळ रु्स्लस्लर्ाांसाठी ‘हलाल टाउननशप’, NHRC ने र्हािाष्टर  सिकािकडून र्ानगतले उत्ति, 

फुटणाि नव्या वादाला तोांड! 

उपरु्ख्यर्ांत्री एकनाथ नशांदे याांच्या नशवसेनेचे प्रवके्त कृष्णा हेगडे याांनी जानहिातीच्या हेतूवि प्रश्ननचन्ह 

उपस्लथथत कित ती जाहीिात र्ागे घेण्याची र्ागणी केली आहे. भाजप आनण इति िाजकीय पक्ाांनीही या 

प्रकल्पावि टीका केली. यानशवाय र्ानवानधकाि सांिक्ण कायदा, १९९३ च्या कलर् १२ अांतगात NHRC ने 

र्हािाष्टर  सिकािच्या रु्ख्य सनचवाांना नोटीस पाठवण्यात आली असून हा प्रकल्प कोणत्या कायदेशीि 

आधािावि र्ांजूि किण्यात आला याचा अहवाल दोन आठवड्यात सादि किण्यात यावा, असे आदेशही नदले 

आहेत. भाितात आतापयंत हलाल वसाहत नाही, पिां तु काही रु्स्लस्लर् देशाांर्धे्य या सांकल्पनेवि वसाहती 

बाांधण्यात आल्या आहेत. र्ग “हलाल घि” नकां वा “हलाल कॉलनी” चा अथा असाही प्रश्न अनेकदा पडतो. 

हलाल म्हणजे काय? 

हलाल हा एक अिबी शब्द असून, याचा अथा “पिवानगीयोग्य”, “कायदेशीि” नकां वा “धर्ाशास्त्रानुसाि योग्य” 

असा होतो. इस्लार् धर्ाात हलाल म्हणजे अशा गोष्टी, कृते्य नकां वा अन्नपदाथा, जे शरियत (इस्लानर्क कायदा) 

आनण धानर्ाक र्ागादशानानुसाि वापिणे, किणे नकां वा सेवन किणे अनुर्त आहे. हलाल सांकल्पना केवळ 
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अन्नापुिती र्याानदत नसून ती आनथाक व्यवहाि, कपडे, औषधे आनण जीवनशैलीशी सांबांनधत असते. हलाल 

र्ाांस म्हणजे इस्लानर्क पद्धतीने, नवनशष्ट धानर्ाक नवधीनुसाि वध केलेल्या प्राण्याचे र्ाांस. ही पद्धत धानर्ाक 

शुनचता आनण ननयर्ाांचे पालन कित अन्न तयाि किण्यावि भि देते. इस्लार्र्धे्य हलाल गोष्टी ांचा अथा — 

खाणे, कर्वणे नकां वा वापिणे — हे सवा काही धर्ासन्मत व नैनतकतेच्या चौकटीत असावे, असा असतो. 

त्यारु्ळे “हलाल” ही सांकल्पना इस्लानर्क जीवनशैलीच्या कें द्रथथानी आहे. 

हलाल घि नकां वा हलाल कॉलनी म्हणजे काय? 

हलाल घि नकां वा हलाल कॉलनी म्हणजे असे ननवासी प्रकल्प नकां वा वसाहती, जे रु्स्लस्लर् सरु्दायाच्या धानर्ाक 

गिजा आनण हलाल जीवनशैली लक्ात घेऊन ननयोनजत व उभािले गेलेले असतात.या वसाहती ांचा रु्ख्य उदे्दश 

म्हणजे रु्स्लीर् कुटुांबाांना असे वाताविण उपलब्ध करून देणे नजथे त्याांना इस्लानर्क ननयर्, अन्न, प्राथाना 

आनण धानर्ाक पिांपिा पाळण्यात कोणतीही अडचण येणाि नाही. 

अशा वसाहती ांर्धे्य सहसा र्नशदी, इस्लानर्क शाळा नकां वा र्दिसे, हलाल प्रर्ानणत अन्नाची उपलब्धता, 

पुरुष व र्नहलाांसाठी स्वतांत्र सावाजननक सुनवधा, अल्कोहोल व इति नननषद्ध गोष्टी ांवि बांदी,इत्यादी सुनवधा 

असतात. या प्रकल्पाांर्धे्य प्राधान्याने तेच लोक वास्तव्यास येतात जे इस्लानर्क जीवनशैलीचे पालन कितात. 

त्यारु्ळे अशा वसाहती ांना अनेकदा “हलाल जीवनशैली टाउननशप” असेही सांबोधले जाते. 

 जगात कुठे हलाल गृहननर्ााण नकां वा “हलाल कॉलनी” आहेत? 

रु्स्लस्लर् बहुल देश आनण पानिर्ात्य देशाांतील रु्स्लस्लर् सरु्दायाांर्धे्य “हलाल जीवनशैली गृहननर्ााण” 

सांकल्पना आकाि घेत आहे. 

र्लेनशया आनण इांडोनेनशया :  हलाल जीवनशैली गृहननर्ााण प्रकल्प सुरू झाले आहेत. र्लेनशयार्धे्य 

र्लेनशया हलाल पाका  आनण शाह आलर् परिसिात अशा वसाहती बाांधल्या गेल्या आहेत. यात हलाल 

प्रर्ानणत फूड कोटा, र्नशदी आनण इस्लानर्क बँनकां ग सुनवधा असतात. 

आखाती देश : सांयुक्त अिब अनर्िाती व इति आखाती देशाांत शरिया-अनुपालन गृहननर्ााण नकां वा इस्लानर्क 

टाउननशप प्रकल्प आहेत. या नठकाणी दारू, डुकिाचे र्ाांस, नाइट क्लब आदी गोष्टी ांना पिवानगी नसते. 

पानिर्ात्य देश : निटन, कॅनडा, ऑस्टर ेनलया याांसािख्या देशाांर्धे्य थथलाांतरित रु्स्लस्लर् सर्ाजाने हलाल 

जीवनशैली गृहननर्ााण सांथथाांची र्ागणी केली आहे. येथे लहान वसाहती नकां वा सोसायट्या उभ्या िानहल्या 

आहेत, ज्यात हलाल अन्न, र्नहलाांसाठी स्वतांत्र नजर्-पूल सुनवधा आनण इस्लानर्क ननयर्ाांनुसाि नडझाइन 

केलेली घिे आहेत. निटनर्धे्य बनरं्गहॅर् आनण ईस्ट लांडनर्धे्य अशा गृहननर्ााण सहकािी सांथथा आहेत. 

युिोपातील उदाहिणे : जर्ानीतील कोलोन, नेदिलँड्सर्धील िॉटिडॅर्, तसेच फ्रान्सच्या काही उपनगिाांर्धे्य 

रु्स्लस्लर् सरु्दाय-आधारित प्रकल्प झाले आहेत. हे बहुतेकदा इस्लानर्क गृहननर्ााण सहकािी सांथथा नकां वा 

शरिया-अनुपालन कजा योजनेच्या स्वरूपात असतात, ज्यारु्ळे व्याज न देता घि खिेदी किता येते. तथानप, 

युिोपर्धे्य सांवैधाननक ननबंधाांरु्ळे “फक्त रु्स्लस्लर्ाांसाठी कॉलनी” औपचारिकरित्या र्ान्य नाही. र्हत्त्वाचे 

म्हणजे युिोप व अरे्रिकेत फक्त रु्स्लस्लर्ाांसाठी अपाटार्ेंट नवकणे/खिेदी किणे बेकायदेशीि आहे, कािण 

त्याांच्या सांनवधानात धर्ा/जातीवि आधारित भेदभाव र्ान्य नाही. 
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`हलाल लाइफस्टाइल टाउनशिप’ शििाद पर NHRC की दखल, महाराष्ट्र  सरकार से ररपोटट तलब 

म ुंबई से लगभग 100 किलोमीटर दूर नेरल में प्रस्ताकित एि ररयल एसे्टट प्रोजेक्ट ने बडा राजनीकति और 

सामाकजि कििाद खडा िर कदया है। इस प्रोजेक्ट िो ‘हलाल लाइफस्टाइल टाउनकिप’ िे नाम से प्रचाररत 

किया जा रहा था। 
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म ुंबई से लगभग 100 किलोमीटर दूर नेरल में प्रस्ताकित एि ररयल एसे्टट प्रोजेक्ट ने बडा राजनीकति और 

सामाकजि कििाद खडा िर कदया है। इस प्रोजेक्ट िो ‘हलाल लाइफस्टाइल टाउनकिप’ िे नाम से प्रचाररत 

किया जा रहा था। जैसे ही इसिा किज्ञापन सोिल मीकिया पर िायरल हुआ, इसे धाकमिि आधार पर 

किभाजनिारी िरार कदया गया। कििाद गहराने िे बाद अब राष्ट्र ीय मानिाकधिार आयोग (NHRC) ने 

हस्तके्षप िरते हुए महाराष्ट्र  सरिार से किसृ्तत ररपोटि माुंगी है। आयोग िा िहना है कि मामले में यह स्पष्ट् 

होना चाकहए कि क्या प्रचार सुंकिधान िे प्रािधानोुं और धमिकनरपेक्षता िी भािना िे खखलाफ है। 

इस कििाद िी ि रुआत तब हुई जब पूिि राष्ट्र ीय बाल अकधिार सुंरक्षण आयोग (NCPCR) अध्यक्ष कप्रयुंि 

िानूनगो ने प्रोजेक्ट िा एि िीकियो अपने एक्स (X) अिाउुंट पर साझा किया। िीकियो में कहजाब पहनी 

एि मकहला िहती है कि जब सोसायटी में अपने कसद्ाुंतोुं से समझौता िरना पडे तो सही नही ुं है। िह िहती 

है कि ‘Sukoon Empire’ में लोग समान किचारधारा िाले पररिारोुं िे साथ रहेंगे, बचे्च हलाल िातािरण में 

स रकक्षत बडे होुंगे और ब ज गों िो सम्मान कमलेगा। साथ ही, पे्रयर पे्लसेस और िम्य कनटी गैदररुंग िी स किधाएुं  

िॉकिुं ग किस्टेंस पर होुंगी। इस पर िानूनगो ने तीखी प्रकतकिया देते हुए कलखा – “यह किज्ञापन नही ुं, किष-

व्यापन है। यह ‘नेिन किकदन द नेिन’ बनाने िी िोकिि है।” 

राजनीकति दलोुं िा बिाल 

किज्ञापन िायरल होने िे बाद राजनीकति दलोुं ने इस पर िडी आपकि जताई। कििसेना (एिनाथ किुंदे ग ट) 

िे प्रिक्ता िृष्णा हेजे ने इसे त रुंत िापस लेने िी माुंग िी और सिाल किया कि क्या यह सुंकिधान में दी गई 

समानता और धमिकनरपेक्षता िी भािना िा उल्लुंघन नही ुं है। िही ुं, भाजपा ने इसे और बडा म द्दा बना कदया। 

भाजपा प्रिक्ता अजीत चव्हाण ने आरोप लगाया कि यह प्रोजेक्ट ‘गजिा-ए-कहुंद’ जैसी मानकसिता िा कहस्सा 

है। उन्ोुंने िहा कि बहुधाकमिि समाज में इस तरह िी पररयोजनाएुं  अस्वीिायि हैं और िेिलपसि पर सख्त 

िारििाई िी जानी चाकहए। 

NHRC िी दखल और बडा सिाल 

बढ़ते कििाद िो देखते हुए NHRC ने महाराष्ट्र  सरिार से औपचाररि ररपोटि माुंगी है। आयोग ने राज्य 

सरिार से पूछा है कि क्या यह प्रोजेक्ट सचम च साुंप्रदाकयि आधार पर प्रचाररत किया गया है और इसमें 

िौन से िानूनी प्रािधानोुं िा उल्लुंघन हुआ है। इसिे बाद मामला िेिल राजनीकति नही ुं, बखि िानूनी 
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और प्रिासकनि स्तर पर भी गुंभीरता से कलया जाने लगा है। यह कििाद अब ररयल एसे्टट सेक्टर िी मािेकटुंग 

रणनीकतयोुं पर भी बडा सिाल खडा िर रहा है। आमतौर पर िेिलपसि कजम, गाििन, क्लबहाउस जैसी 

स किधाओुं िो प्रचाररत िरते हैं, लेकिन धाकमिि पहचान आधाररत िम्य कनटी कलकिुंग िो बढ़ािा देना समाज 

में अलगाि िी प्रिृकि िो जन्म दे सिता है। 

अब आगे क्या? 

कफलहाल महाराष्ट्र  सरिार पर दोहरा दबाि है। एि तरफ राजनीकति दल िारििाई िी माुंग िर रहे हैं, तो 

दूसरी ओर NHRC ने िानूनी ररपोटि माुंगी है। सरिार िो यह तय िरना होगा कि इस प्रोजेक्ट और इसिे 

प्रचार िो किस िानूनी दायरे में जाुंचा जाए। कििेषज्ञ मानते हैं कि यकद इस तरह िी पररयोजनाओुं िो 

प्रोत्साहन कमला तो यह धाकमिि आधार पर समाज में बुंटिारे िो बढ़ािा दे सिता है। आने िाले कदनोुं में यह 

मामला राज्य िी राजनीकत िे साथ-साथ ररयल एसे्टट सेक्टर िे कलए भी अहम म द्दा बनने िाला है। 
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हलाल बाहर निकाल देंगे... म ुंबई के पास 'हलाल टाउिनिप' पर भड़के महाराष्ट्र  के मुंत्री 

मंत्री चंद्रशेखर बावनकुले ने अजित पवार के मजिला आईपीएस को फोन करने वाले जववाद पर किा जक 

िमारे पास िब कोई कार्यकताय कोई काम लेकर आता िै तो संबंजित अजिकारी को फोन जकर्ा िाता िै, 

ताजक पता चले जक र्ि काम जनर्मो ंके तित संभव िै र्ा निी.ं 
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फटाफट पढ़ें  

मंुबई के कियत म़ें मुस्लिम समुदार् के जलए िलाल टाउनजशप बनाने को लेकर जववाद बढ रिा िै. 

मिाराष्ट्र  के मंत्री चंद्रशेखर बावनकुले ने ऐसे प्रोिेक्ट को मिाराष्ट्र  म़ें निी ंचलने देने की चेतावनी दी िै. 

बावनकुले ने किा, 'िम िलाल का िलाल जनकालकर बािर कर द़ेंगे. ऐसा कोई प्रोिेक्ट मिाराष्ट्र  म़ें निी ं

चलेगा.' 

मंुबई: मंुबई के सटे करित म़ें बनी िलाल टाउनजशप (Halal Township) को लेकर अब जववाद बढता िा 

रिा िै. नेशनल ि्रू्मन राइट्स कमीशन (NHRC) ने मिाराष्ट्र  सरकार को इसे लेकर नोजटस तक िारी कर 

जदर्ा िै. र्ि टाउनजशप जसफय  मुस्लिम समुदार् के जलए िलाल लाइफस्टाइल टाउनजशप के नाम से प्रमोट की 

िा रिी िै, जिस पर जववाद िो रिा िै. मिाराष्ट्र  के रािस्व मंत्री चंद्रशेखर बावनकुले ने भी इस पर सवाल 

उठार्ा िै. उन्ोनें किा जक मिाराष्ट्र  म़ें र्ि िलाल टाउनजशप निी ंचलेगा. िम िलाल का िलाल जनकालकर 

बािर कर द़ेंगे. ऐसा कोई प्रोिेक्ट मिाराष्ट्र  म़ें निी ंचलेगा.  

मजिला IPS को कॉल करने पर क्या बोले बावनकुले? 

बावनकुले ने अजित पवार के मजिला आईपीएस को फोन करने वाले जववाद पर किा जक िमारे पास िब 

कोई कार्यकताय कोई काम लेकर आते िै तो िम तुरंत संबंजित अजिकारी को फोन लगाते िैं. िनता का काम 

िोना चाजिए र्िी उदे्दश्य िोता िै. लेजकन, सामने से अजिकारी िी उसपर बताता िै जक र्ि काम जनर्मो ंके 

तित संभव िै र्ा निी,ं र्ा कोई कानूनी अड़चऩें तो निी ंिै. कार्यकताय तो र्िी किता िै जक उसका काम 

न्यार्ोजचत िै.  लेजकन अजिकारी उसके जवषर् म़ें कानूनी भूजमका बताते िैं. अजित पवार कभी भी जकसी 

गलत काम के जलए फोन निी ंकऱें गे. पता चला िै जक इस मामले म़ें वसु्तस्लथिजत कुछ और िी िी. 

'िलाल टाउनजशप' पर क्या िै जववाद? 

बता द़ें  जक ऑल इंजिर्ा मुस्लिम िमात के राष्ट्र ीर् अध्यक्ष मौलाना शिाबुद्दीन रिवी बरेलवी ने भी मंुबई म़ें 

बन रिी टाउनजशप का नाम 'िलाल टाउनजशप' रखे िाने पर आपजि िताई िै. उन्ोनें जबल्डरो ंपर समाि 

म़ें नफरत फैलाने का आरोप लगाते हुए किा जक जबल्िर समाि को िोड़ने का निी ंबस्लि तोड़ने का काम 
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कर रिे िैं. उन्ोनें किा जक टाउनजशप का ऐसा नाम रखकर 'िलाल' शब्द का इसे्तमाल जकर्ा िा रिा िै 

और एक अलग तरि से संदेश जदर्ा िा रिा िै. िो जबल्डसय इसे बना रिे िैं, वि पूरे समाि म़ें नफरत फैलाना 

चािते िैं.  

'िलाल टाउनजशप' पर NHRC गंभीर 

राष्ट्र ीर् मानवाजिकार आर्ोग (एनएचआरसी) ने भी इस मामले को गंभीरता से जलर्ा िै. एनएचआरसी के 

सदस्य जप्ररं्क कानूनगो ने जवज्ञापन का वीजिर्ो सोशल मीजिर्ा पे्लटफॉमय एक्स पर शेर्र करते हुए जलखा, 

"र्ि जवज्ञापन निी ंजवष व्यापन िै. मंुबई के पास कियत इलाके म़ें केवल मुसलमान मििब वालो ंके जलए 

िलाल लाइफस्टाइल वाली टाउनजशप बनाई िा रिी िै. र्ि 'नेशन जवजदन द नेशन' (राष्ट्र  के भीतर राष्ट्र ) िै. 

इस मामले म़ें मिाराष्ट्र  सरकार को नोजटस जकर्ा िा रिा िै. 
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Jansatta 

म ुंबई के पास बनाया जा रहा ससर्फ  म सलमान ुं के सलए आवासीय पररसर? मानवासिकार आय ग ने 

महाराष्ट्र  सरकार से माुंगा जवाब राष्ट्र ी य मानवासिकार आय ग के सदस्य सियुंक कानूनग  ने बताया 

सक हमने महाराष्ट्र  के म ख्य ससिव क  न सिस जारी सकया है। यह मामला यही ुं नही ुं रुकेगा। 

https://www.jansatta.com/national/maharashtra-muslim-only-township-near-mumbai-

national-human-rights-commission-received-complaint/4126548/ 
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IST  

राष्ट्र ी य मानवाधिकार आयोग के सदस्य धियुंक कानूनगो (Source- Twitter) महाराष्ट्र  की राजिानी म ुंबई 

में एक ऐसा आवासीय पररसर बनाने का धवज्ञापन धदया जा रहा है जो धसर्फ  म स्लिम सम दाय के धिए होगा। 

इस धवज्ञापन पर क छ स्थानीय सुंगठनोुं ने आपधि जताई है। कें द्रीय मानवाधिकार आयोग ने भी इस पर स्वतः  

सुंज्ञान िेकर राज्य सरकार से जवाब माुंगा है। म ुंबई के पास धसर्फफ  म सिमानोुं के धिए बसाई जा रही बस्ती 

पर, राष्ट्र ी य मानवाधिकार आयोग के सदस्य धियुंक कानूनगो ने कहा, “हमें सह्याद्री राइट्स र्फोरम एनजीओ 

से धिकायत धमिी थी धक महाराष्ट्र  के करजत इिाके में एक बस्ती धवकधसत की जा रही है धजसमें धसर्फफ  

म सिमानोुं के रहने के धिए स धविाएुं  दी जा रही हैं। भारत में अगर छत्रपधत धिवाजी महाराज के महाराष्ट्र  में, 

म सिमानोुं को धहुंद ओुं के साथ न रहने का डर धदखाकर और उन्हें अिग बस्लस्तयाुं देकर म सिमानोुं के धिए 

अिग बस्लस्तयाुं बनाई जा रही हैं तो यह सार्फ तौर पर राष्ट्र  के भीतर राष्ट्र  के धसद्ाुंत के को दिाफता है। हम 

ऐसा नही ुं होने देंगे।” 

मामिे पर क्या बोिे NHRC के सदस्य धियुंक कानूनगो? 

धियुंक कानूनगो ने आगे कहा, “हमने महाराष्ट्र  के म ख्य सधिव को नोधटस जारी धकया है। यह मामिा यही ुं 

नही ुं रुकेगा। आज आप दावा कर रहे हैं धक आपको ऐसे घर िाधहए जहाुं धसर्फफ  म सिमान रहें। एक धदन 

धर्र आप महाराष्ट्र  में म सिमानोुं के धिए अिग राज्य की माुंग कर सकते हैं। यह एक गुंभीर बीमारी है। 

हमने म ख्य सधिव से पूछा है धक ऐसी सोसाइटी बनाने की इजाज़त कैसे धमिी, इस पर हमें ररपोटफ दीधजए।” 

महाराष्ट्र  सरकार को NHRC ने धदए कारफवाई करने के धनदेि 

धियुंक कानूनगो कहते हैं धक ये धवज्ञापन इस तरीके से धकया जा रहा है धक म सिमानोुं को असधहष्ण ता का 

सामना करना पड़ रहा है और म सिमान ख द को स रधित करने के धिए अिग जगहोुं पर जाना िाहते हैं। 

ये ‘नेिन धवद इन द नेिन’ के धसद्ाुंत जैसा है। हम एक बार इसी कारण से देि के ट कडे़ बदाफश्त कर ि के 

हैं। ये दोबारा नही ुं होने धदया जाएगा। भारत सुंधविान के अन सार सेक्य िर धसद्ाुंतोुं पर ििनेवािा राष्ट्र  है 

इसधिए महाराष्ट्र  सरकार को नोधटस जारी कर कारफवाई करने के धनदेि धदए जा रहे हैं। 

म ुंबई के नजदीक जहाुं ये आवासीय पररसर िस्ताधवत है उसके आसपास रहनेवािे िोगोुं का भी कहना है 

धक नेरि ग्राम पुंिायत के आसपास एक धविेष सम दाय के आवासीय पररसर का धनमाफण करके वहाुं धहुंद ओुं 

की आबादी कम करने का ियास धकया जा रहा है। 
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Hindustan 

`गजवा-ए-ह िंद की साहजश’, म िंबई के पास  लाल टाउनहशप प्रोजेक्ट पर तीखा हववाद 

इस 'हलाल लाइफस्टाइल टाउनशिप' प्रोजेक्ट ने सामाशजक स्तर पर भी तीखी बहस छेड़ दी है। कुछ लोगोों 

का कहना है शक यह टाउनशिप धाशमिक आधार पर सामुदाशयक अलगाव को बढावा देती है, जो सोंवैधाशनक 

मूल्ोों के खखलाफ है। 

https://www.livehindustan.com/maharashtra/what-is-halal-lifestyle-township-project-

near-mumbai-row-erupts-nhrc-notice-201757036638705.html 

Amit Kumar लाइव शहन्दुस्तान, मुोंबई Fri, 5 Sep 2025 

मुोंबई से लगभग 100 शकलोमीटर दूर करजत के नजदीक नेरल में प्रस्ताशवत 'हलाल लाइफस्टाइल 

टाउनशिप' प्रोजेक्ट को लेकर बड़ा शववाद खड़ा हो गया है। इस ररयल एसे्टट प्रोजेक्ट का एक प्रचार वीशियो 

सोिल मीशिया पर वायरल होने के बाद राजनीशतक और सामाशजक हलकोों में तीखी प्रशतशियाएों  सामने आई 

हैं। राष्ट्र ीय मानवाशधकार आयोग (NHRC) ने इस मामले को गोंभीर मानते हुए महाराष्ट्र  सरकार को नोशटस 

जारी कर दो सप्ताह के भीतर जाोंच ररपोटि स ोंपने का शनदेि शदया है। 

शववाद का कारण? 

वायरल प्रचार वीशियो में एक मशहला शहजाब पहने हुए शदखाई देती है, जो टाउनशिप को "समान शवचारधारा 

वाले पररवारोों" के शलए एक "प्रामाशणक सामुदाशयक जीवन" और "हलाल पयािवरण" में बच्ोों की सुरशित 

परवररि का वादा करती है। वीशियो में नमाज स्थल और सामुदाशयक सभाओों के शलए सुशवधाओों का भी 

शजि है, जो पैदल दूरी पर ही उपलब्ध होोंगी। इस प्रचार को राष्ट्र ीय बाल अशधकार सोंरिण आयोग (NCPCR) 

के अध्यि शप्रयाोंक कानूनगो ने सोिल मीशिया पर िेयर करते हुए इसे "राष्ट्र  के भीतर राष्ट्र " करार शदया और 

महाराष्ट्र  सरकार को नोशटस जारी करने की बात कही। 

राजनीशतक प्रशतशियाएों  क्या हैं? 

शिवसेना (एकनाथ शिोंदे गुट) के प्रवक्ता कृष्णा हेगडे़ ने इस प्रचार वीशियो पर आपशि जताते हुए इसे वापस 

लेने और प्रोजेक्ट की जाोंच की माोंग की है। वही ों, बीजेपी प्रवक्ता अशजत चव्हाण ने इसे "गजवा-ए-शहोंद" की 

साशजि करार देते हुए कहा शक इस तरह के प्रोजेक्ट मुोंबई या महाराष्ट्र  में स्वीकायि नही ों हैं। उन्ोोंने इसे 

सोंशवधान के शलए चुन ती बताते हुए िेवलपसि के खखलाफ सख्त कारिवाई की माोंग की। 

NHRC का हस्तिेप 

राष्ट्र ीय मानवाशधकार आयोग ने इस प्रोजेक्ट को सोंशवधान के समानता और भेदभाव-शनषेध के शसद्ाोंतोों का 

उल्लोंघन मानते हुए इसे गोंभीर मानवाशधकार मुद्दा बताया। NHRC ने महाराष्ट्र  सरकार के मुख्य सशचव को 

नोशटस भेजकर यह स्पष्ट् करने को कहा है शक महाराष्ट्र  ररयल एसे्टट रेगुलेटरी अथॉररटी (MahaRERA) ने 

शकन प्रावधानोों के तहत इस प्रोजेक्ट को लाइसेंस शदया। आयोग ने दो सप्ताह में जाोंच और कारिवाई की ररपोटि 

माोंगी है। 
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शप्रयोंक कानूनगो ने अपने सोिल मीशिया पोस्ट में कहा, "यह शवज्ञापन नही ों, शवष-व्यापन है। यह टाउनशिप 

केवल एक धमि शविेष के शलए बनाई जा रही है, जो भारत की सोंप्रभुता और एकता के शलए खतरा है।" इस 

प्रोजेक्ट ने सामाशजक स्तर पर भी तीखी बहस छेड़ दी है। कुछ लोगोों का कहना है शक यह टाउनशिप धाशमिक 

आधार पर सामुदाशयक अलगाव को बढावा देती है, जो सोंवैधाशनक मूल्ोों के खखलाफ है। वही ों, कुछ अन्य ने 

तकि  शदया शक मुखिम समुदाय को अक्सर आवासीय सोसाइटीज में भेदभाव का सामना करना पड़ता है, 

शजसके जवाब में इस तरह के प्रोजेक्ट सामने आ रहे हैं। 
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राजनीसत: 'हलाल टाउनसिप' प्रोजेक्ट पर भड़के मौलाना िहाबुद्दीन, कहा- िमाज को तोड़ने का सकया जा 

रहा काम 

ऑल इंसिया मुस्लिम जमात के राष्ट्र ीय अध्यक्ष मौलाना िहाबुद्दीन रजवी बरेलवी ने मंुबई में बन रही 

टाउनसिप का नाम 'हलाल टाउनसिप' रखे जाने पर आपसि जताई है। उन्ोनें सबल्डरो ंपर िमाज में नफरत 

फैलाने का आरोप लगाया है। उन्ोनें कहा सक सबल्डर िमाज को जोड़ने का नही ंबस्लि तोड़ने का काम कर 

रहे हैं। 

बरेली, 5 सितंबर (आईएएनएि)। ऑल इंसिया मुस्लिम जमात के राष्ट्र ीय अध्यक्ष मौलाना िहाबुद्दीन रजवी 

बरेलवी ने मंुबई में बन रही टाउनसिप का नाम 'हलाल टाउनसिप' रखे जाने पर आपसि जताई है। उन्ोनें 

सबल्डरो ंपर िमाज में नफरत फैलाने का आरोप लगाया है। उन्ोनें कहा सक सबल्डर िमाज को जोड़ने का 

नही ंबस्लि तोड़ने का काम कर रहे हैं। 

ऑल इंसिया मुस्लिम जमात के राष्ट्र ीय अध्यक्ष मौलाना िहाबुद्दीन रजवी बरेलवी ने िुक्रवार को आईएएनएि 

िे बातचीत में कहा, "मंुबई के पाि कजजत में एक ऐिी टाउनसिप बन रही है, सजिका नाम 'हलाल टाउनसिप' 

रखा गया है। इि तरह के नाम रखकर 'हलाल' िब्द का इसे्तमाल करके एक अलग तरह िे िंदेि सदया 

जा रहा है। जो सबल्डिज इिे बना रहे हैं, वह पूरे िमाज में नफरत फैलाना चाहते हैं। वह िमाज को जोड़ने 

का नही ंबस्लि तोड़ने का काम कर रहे हैं।" 

उन्ोनें कहा, "मैं पूछता हं सक 'हलाल टाउनसिप' या 'हराम टाउनसिप' या सफर सहंदू, मुस्लिम या 'जायज' 

और 'नाजायज' कॉलोनी जैिे नाम रखने का क्या मतलब है? यह िब वो नाम हैं जो िररयत िे िंबंसित 

मामलो ंमें इसे्तमाल सकए जाते हैं। इन नामो ंका टाउनसिप िे कोई लेना देना नही ंहै। वह लोग इिासमक 

िब्दो ंका इसे्तमाल करके इिका गलत मैिेज दे रहे हैं। मैं इन लोगो ंकी सनंदा करता हं, क्योसंक ऐिे लोग 

िमाज को तोड़ने का काम कर रहे हैं। मैं महाराष्ट्र  के िमाज िे अपील करता हं सक इन लोगो ंिे होसियार 

रहें। इनका मकिद और मंिा िही नही ंहै।" 

मंुबई के कजजत में प्रस्तासवत 'हलाल लाइफस्टाइल टाउनसिप' का सवज्ञापन िोिल मीसिया पर चचाज का 

सवषय बना हुआ है। 

राष्ट्र ीय मानवासिकार आयोग (एनएचआरिी) ने भी इि मामले को गंभीरता िे सलया है। एनएचआरिी के 

िदस्य सप्रयंक कानूनगो ने सवज्ञापन का वीसियो िोिल मीसिया पे्लटफॉमज एक्स पर िेयर करते हुए सलखा, 

"यह सवज्ञापन नही ंसवष व्यापन है। मंुबई के पाि करजत इलाके में केवल मुिलमान मजहब वालो ंके सलए 

हलाल लाइफस्टाइल वाली टाउनसिप बनाई जा रही है। यह 'नेिन सवसदन द नेिन' (राष्ट्र  के भीतर राष्ट्र ) है। 

इि मामले में महाराष्ट्र  िरकार को नोसटि सकया जा रहा है।" 
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महाराष्ट्र  में हलाल लाइफस्टाइल टाउनशिप बनाने की बात सामने आने के बाद शििाद हो गया है, क्ोोंशक 

भारत जैसे देि में ऐसे प्रोजेक्ट सोंशिधान का उल्लोंघन हैं. जानते हैं क्ा होते हैं हलाल घर 

हाल ही में महाराष्ट्र  के करजत (नैरल, म ोंबई के करीब) के्षत्र में एक नया ररयल एसे्टट प्रोजेक्ट सामने आया 

है, शजसे शबल्डर “हलाल लाइफस्टाइल टाउनशिप” या “हलाल अपाटटमेंट” के रूप में बेचने के शलए प्रचाररत 

कर रहा है. इस सोसायटी का शिज्ञापन स्पष्ट् रूप से कहता है शक यह केिल म स्लिम सम दाय के शलए 

हाउशसोंग और सम दाय आधाररत स शिधाएों  प्रदान करेगी. जैसे ही ये बात सामने आई, तो इस पर शििाद हो 

गया. 

शिरोशधयोों ने इसे धाशमटक आधार पर भेदभाि और समाज में शिभाजन बढाने की कोशिि बताया. राष्ट्र ीय 

मानिाशधकार आयोग (NHRC) ने इस पर सोंज्ञान शलया है. दरअसल शििाद की म ख्य िजह ये भी है शक 

हलाल कॉलोनी या हलाल अपाटटमेंट सोंशिधान के समानता और भेदभाि न करने के शसद्ाोंतोों के स्लिलाफ है. 

महाराष्ट्र  में शििसेना (एकनाथ शिोंदे ग ट) के प्रिक्ता शिष्णा हेगडे ने शिज्ञापन की मोंिा पर सिाल उठाए. 

इसे िापस लेने की माोंग की. बीजेपी और अन्य शसयासी दलोों ने भी इसकी आलोचना की. NHRC ने महाराष्ट्र  

सरकार के म ख्य सशचि को मानिाशधकार रक्षा कानून,1993 की धारा 12 के तहत नोशटस भेजा है. दो सप्ताह 

में ररपोटट माोंगी है शक इस प्रोजेक्ट को शकन कानूनी आधारोों पर मोंजूरी दी गई. अब जानते हैं शक क्ा होते हैं 

हलाल घर और हलाल कॉलोनी. हलाल शनयम क्ा होते हैं. 

भारत में अब तक कोई हलाल कॉलोनी नही ों है लेशकन क छ म स्लिम देिोों में इस काोंसेप्ट पर जरूर कालोशनयाों 

बनाई गई हैं. तो जानते हैं शक “हलाल घर” या “हलाल कॉलोनी” का मतलब क्ा है. 

क्ा है हलाल  

हलाल एक अरबी िब्द है, शजसका अथट ‘अन मेय’, ‘िैध’, या ‘जायज़’ होता है. इिाम धमट में हलाल िो बातें, 

काम या िानपान को कहते हैं, शजन्हें धमटिास्त्र या िरीयत के अन सार करना, िाना या इसे्तमाल करना 

उशचत और और सही है. हलाल अथाटत् शजसे इिाम में जायज, स्वीकायट और िैध माना गया हो -िाने, कमाने 

या इसे्तमाल करने में पूरी तरह धमटसोंगत हो. 

हलाल का मतलब, शजसकी अन मशत इिाम धमट में है, ये िानपान से लेकर शित्तीय लेनदेने, कपडोों और 

दिाओों तक में ताल्ल क रिता है. हलाल िब्द सबसे ज़्यादा िाने-पीने के शलए इसे्तमाल होता है. हलाल मीट 

का मतलब ऐसे जानिर का माोंस है शजसे इिामी रीशत से ‘जायज’ तरीके से काटा गया हो. 
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हलाल केिल भोजन तक सीशमत नही ों, बस्लि इिामी जीिनिैली, व्यापार, शित्त, यहाों तक की व्यस्लक्तगत 

व्यिहार में भी लागू होता है. 

हलाल घर या हलाल कॉलोनी क्ा है 

हलाल घर या हलाल कॉलोनी ऐसे ररहाइिी इलाकोों या अपाटटमेंट प्रोजेक्ट होते हैं, शजन्हें िासतौर पर म स्लिम 

सम दाय की धाशमटक जरूरतोों और हलाल लाइफस्टाइल को ध्यान में रिकर शिज़ाइन शकया जाता है. 

हलाल घर या कॉलोनी का मकसद म स्लिमोों के शलए ऐसा िातािरण देना है जहाों इिामी कानून, िानपान, 

और अन्य धाशमटक परोंपराओों का पालन आसानी से शकया जा सके. 

इन कॉलोशनयोों याअपाटटमेंट्स में आमतौर पर मस्लिद, इिाशमक सू्कल, हलाल प्रमाशणत िानपान की 

व्यिस्थाएों , मशहलाओों और प रुषोों के शलए अलग-अलग स शिधा कें द्र और िराब या अन्य इिाम में शनशषद् 

चीज़ोों पर प्रशतबोंध जैसी व्यिस्थाएों  हो सकती हैं. यहाों केिल िही लोग घर िरीद सकते हैं जो इिाम धमट के 

म ताशबक जीिन जीते हैं और धाशमटक मान्यताओों का पालन करते हैं. ऐसे प्रोजेक््टस को हलाल लाइफस्टाइल 

टाउनशिप भी कहा जाता है. 

द शनया में कहाों हैं हलाल हाउशसोंग या हलाल कॉलोनी 

क छ म स्लिम बहुल देिोों और पशिम में बसे म स्लिम सम दायोों ने इस कॉने्सप्ट पर काम शकया है. मलेशिया 

और इोंिोनेशिया में “हलाल लाइफस्टाइल हाउशसोंग” प्रोजेक््टस ि रू हुए हैं. मलेशिया में मलेशिया हलाल 

पाकट  और िाह आलम के आसपास ऐसे हाउशसोंग प्रोजेक्ट बने हैं, शजससमें हलाल सशटटफाइि फूि कोटट, 

मस्लिदें  और इिामी बैंशकों ग स शिधाएों  होती हैं. 

सोंय क्त अरब अमीरात और िाडी देिोों में “िररया-कों प्लायोंट हाउशसोंग” या “इिाशमक रेशजिेंशियल 

टाउनशिप” के नाम से क छ प्रोजेक््टस हैं, शजनमें िराब, सूअर का माोंस, नाइट क्लब जैसी चीज़ें नही ों होती ों. 

शिटेन, कनािा, ऑस्टर ेशलया जैसे देिोों में भी म स्लिम प्रिासी सम दायोों ने हलाल लाइफस्टाइल हाउशसोंग 

सोसायटीज की शिमाोंि रिी है. ये छोटी-छोटी कॉलोशनयोों या सोसाइटी के रूप में सामने आई हैं, शजनमें 

हलाल फूि, अलग शजम-पूल स शिधाओों और इिामी शनयमोों के शहसाब से शिज़ाइन शकया गया है. शिटेन में 

क छ जगहोों पर म स्लिमोों ने हलाल हाउशसोंह कॉआपरेशटि बनाई हैं, जैसे बशमिंघम और पूिी लोंदन में. 

जमटनी के कोलोन, नीदरलैंि्स के रॉटरिैम, फ्ाोंस के क छ उपनगर में म स्लिमोों के कम्य शनटी-बेस्ि प्रोजेक््टस 

बने हैं.ये अक्सर इिाशमक हाउशसोंग कॉपरेशटव्स या िररया हाउशसोंह फाइनेंि स्कीम्स के रूप में सामने 

आते हैं. इनका मक़सद ये होता है शक म स्लिम पररिार ब्याज से बचकर घर िरीद सकें . हलाल शनयमोों के 

अन सार रह सकें . हालाोंशक यूरोप में भी “हलाल कॉलोनी” जैसी अिधारणा सोंिैधाशनक प्रशतबोंधोों के कारण 

सोंभि नही ों है. 

हालाोंशक इन सभी जगहोों पर “शसफट  म सलमानोों के शलए अपाटटमेंट” जैसा औपचाररक मॉिल गैरक़ानूनी है, 

क्ोोंशक यूरोप और अमेररकी सोंशिधान धमट/जाशत के आधार पर शकसी को मकान बेचने या न बेचने पर रोक 

लगाते हैं. 

भारत में इस पर शििाद क्ोों 
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भारत में “हलाल कॉलोनी” का म द्दा इसशलए शििाशदत हो गया, क्ोोंशक 

– भारतीय सोंशिधान के म ताशबक कोई भी कॉलोनी या हाउशसोंग सोसाइटी शसफट  धमट या जाशत के आधार पर 

नही ों बन सकती और ना ही उसमें इस आधार पर लोगोों के आने जाने पर रोक लगाई जा सकती है. 

– अगर शकसी कॉलोनी को “शसफट  म सलमानोों” या “शसफट  शहोंद ओों” के शलए आरशक्षत शकया जाए, तो यह 

भेदभाि और आशटटकल 14, 15, 19, 21 का उल्लोंघन हो सकता है. 

– क छ सोंगठन इसे “समाोंतर इिामी व्यिस्था” या गेटोइजे़िन कह रहे हैं। 

– शिरोशधयोों का कहना है शक यह ररयल एसे्टट में धाशमटक िाोंशिोंग है, जो भारत जैसे बहुधमी देि में ितरनाक 

शमसाल बन सकती है. 

म सलमानोों के शलए जीिन में क्ा हैं हलाल शनयम 

1. िान-पान हलाल होगा, याशन गाय, बकरी, भेड, ऊों ट, म गी, मछली इिामी तरीके से ज़बह की गई होों. 

सस्ल़ियाों, फल, अनाज, दूध और उससे बनी चीज़ें हलाल मानी जाती हैं. 

हराम क्ा है – सूअर और उसके उत्पाद. िराब और निीली चीज़ें. िून या िून से बनी चीज़ें. ऐसा जानिर 

जो शजबह शकए बगैर ि द ही मर गया हो. क छ दिाइयाों, चॉकलेट, कैं िी, कॉसे्मशटक शजनमें अिोहल या 

जानिर से बने तत्व होों. 

2. कपडे और पहनािा – सादगी और िालीनता िाले कपडे हलाल हैं. प रुषोों और मशहलाओों के शलए कपडोों 

में िरीर ढकना ज़रूरी. हराम क्ा है – सोने के गहने और रेिमी कपडे प रुषोों के शलए लेशकन मशहलाओों 

को इसकी अन मशत है. बहुत भडकीले, अश्लील या नग्नता प्रदशिटत करने िाले कपडे. 

3. कामकाज और कमाई – ईमानदारी से मेहनत करके कमाई चाहे व्यापार हो या नौकरी, िेती और 

कारोबार) हलाल है. इसी तरह इिामी बैंशकों ग/ब्याज-रशहत लेन-देन भी. 

हराम क्ा – ब्याज लेना या देना. 

– स्वच्छता बनाए रिना हलाल है. 

– शदन में पाोंच िक्त की नमाज़ 

– रमज़ान में रोज़ा, ज़कात देना, हज करना (सक्षम होने पर). 

हलाल शनयम म सलमानोों की पूरी शज़ोंदगी को प्रभाशित करते हैं -िाने, पहनािे, कमाई, ररश्ोों और आदतोों 

तक 

NEWS 18, Online, 6.9.2025
Page No. 0, Size:(0)cms X (0)cms.



Navbharat Times 

हलाल अपॉर्टमेंर् में हहिंदुओिं की नो एिं र्र ी, कैं पस में हसर्ट  मस्जिद, जान लीहजए लग्जरी सोसायर्ी के 

हनयम-कानून 

https://navbharattimes.indiatimes.com/metro/mumbai/politics/mumbai-karjat-halal-

lifestyle-apartment-society-solely-for-muslims-not-hindu-advertisement-sparked-

controversy-know-about-amenities-price-nhrc/articleshow/123712751.cms 

Curated by: अचलेंद्र कटियार|नवभारतिाइम्स.कॉम•5 Sept 2025, 1:31 pm 

Subscribe 

Mumbai Muslim Township Row: म ुंबई के पास टसर्फ  म स्लिम ुं के टलए िाउनटिप में हलाल अपॉिफमेंि 

बनने के मामले ने तूल पकड़ टलया है, त  वह ुं दूसर  तरर् इस धमफ टविेष से ज ड़े प्र जेक्ट का व टिय  भ  

वायरल ह  रहा है। NHRC ने महाराष्ट्र  सरकार क  न टिस भेजा है। इसके साथ इस प्र जेक्ट क  खूटबयाुं भ  

चचाफ में आ गई हैं। 

म ुंबई के पास बन रह  हलाल िाउनटिप क  लेकर टववाद भड़का। 

म ुंबई : महाराष्ट्र  में म ुंबई के टनकि टसर्फ  म सलमान ुं के टलए टविेष िाउनटिप प्र जेक्ट क  लेकर टववाद 

खड़ा ह  गया है। हलाल अपॉिफमेंि में टहुंद ओुं क  एुं िर   नह ुं ह ग । धमफ के आधार पर टबस्लडुंग प्र जेक्ट का 

टवज्ञापन करने क  लेकर म ुंबई से लेकर टदल्ल  से बवाल मचा हुआ। राष्ट्र  य मानवाटधकार आय ग (NHRC) 

ने इस पूरे मामले पर महाराष्ट्र  सरकार के च र् सेके्रिर  क  न टिस जार  करके द  हफे्त में जवाब देने क  

कहा है। स कून इुंपायर क  इस बहुमुंटजला प्र जेक्ट बनने वाले अपॉिफमेंि टसर्फ  म स्लिम ुं के टलए ह ुंगे। ऐसा 

इस प्र जेक्ट के टवज्ञापन में कहा गया है। िेलवपर क  तरर् से इस प्र जेक्ट मे ज ड़  जाने वाल  स टवधाओुं 

काेे भ  बताया गया है। 

 

 टजस पर मचा बवाल टकतन  है एक अपॉिफमेंि क  क मत? 

म सलमान ुं के टलए से्पिल हलाल स साइि  का यह प्र जेक्ट ओटसस िेवलपर का है। इसमें टबस्लडुंग में रहने 

के टलए िानदार अपॉिफमेंि ह ुंगे। इसके साथ इसके अुंदर लग्जर  स टवधाएुं  भ  ह ुंगे। इनमें स्लिटमुंग पूल और 

बच् ुं के टविेष पे्ल ग्राउुंि के साथ इबादत के टलए एक मस्लिद भ  ह ग । जहाुं पर म स्लिम धमफ के ल ग 

नमाज पढ़ सकें गे। इस हलाल प्र जेक्ट में इिाम धमफ का अन पालन करने वाले ल ग ह  घर खर द पाएुं गे। 

स कून इुंपायर के इस प्र जेक्ट का नाम हलाल लाइर्स्टाइल ह गा। इस प्र जेक्टर क  स कून टबडर एुं ि 

िेवलपर द्वारा बनाया जाएगा। एक हलाल अपॉिफमेंि क  ि रुआत  क मत 1.16 कर ड़ रख  गई है। बाक  

अपॉिफमेंि क  फ्ल र के टहसाब से र्ाइनल क मत तय ह ग । टवज्ञापन में बताया गया है टक अल्ट्र ा से्पटसयस 

इस वेस्ट रे्टसुंग अपॉिफमेंि का में 772 स्क्वायर र् ि कारपेि एररया ह गा। 

कब तक बनेंगे हलाल अपॉिफमेंि? 

म ुंबई के पास रायगढ़ टजले में पड़ने वाले कजफत में इस प्र जेक्ट क  लाुंच टकया गया है। म ुंबई से इसक  दूर  

कर ब 65 टकल म िर है। इन अपॉिफमेंि से म ुंबई एक घुंिे में पहुुंचा जा सकेगा। यह प्र जेक्ट पाुंच साल में 
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बनकर तैयार ह गा। टबडर ने ब टकुं ग लाुंच करने के साथ इसे 2030 में पूरा करने का वादा टकया है, लेटकन 

धमफ आधाररत टवज्ञापन के सामने आने के बाद टववाद खड़ा ह  गया है। ऐसे में इस प्र जेक्ट के ि रू ह ने से 

पहले ह  खतरे के बादल मुंिरा रहे हैं। म ुंबई के पास हलाल स साइि  के टनमाफण का टहुंदू सुंगठन ुं ने भ  

टवर ध ि रू कर टदया है। आने वाले टदन ुं में इस पर महाराष्ट्र  में राजन टत और गरमा सकत  है। धमफ आधररत 

टवज्ञापन का ब जेप , टिुंदे क  टिवसेना और िरद पवार क  अग वाई वाल  एनस प  के टवधायक र टहत 

पवार ने टवर ध टकया है। 
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सुकून एंपायर वििाद: NHRC ने मांगा महाराष्ट्र  सरकार से जिाब, उठे धावमिक भेदभाि के सिाल 
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नेशनल | 05/09/2025 by Admin K 

म ुंबई: महाराष्ट्र  की राजधानी म ुंबई से करीब 100 ककलोमीटर दूर नेरल में बन रहा ‘स कून एुं पायर’ हाउकसुंग 

प्रोजेक्ट इन कदनोुं कििादोुं के घेरे में है। इस प्रोजेक्ट का एक प्रमोशनल िीकियो सोशल मीकिया पर िायरल 

हुआ, कजसमें इसे ‘हलाल लाइफस्टाइल टाउनकशप’ के रूप में पेश ककया गया। िीकियो में दािा ककया गया 

कक यह प्रोजेक्ट खासतौर पर म स्लिम सम दाय के कलए है, जहाुं पररिार अपने धाकमिक तौर-तरीकोुं से समझौता 

ककए कबना रह सकें गे और बचे्च ‘हलाल माहौल’ में बडे होुंगे। 

NHRC की सख्ती 

इस िीकियो पर राष्ट्र ीय मानिाकधकार आयोग (NHRC) ने सुंज्ञान कलया है। आयोग का कहना है कक इस तरह 

का प्रचार मानिाकधकार कनयमोुं और ररयल एसे्टट रेग लेशन एुं ि िेिलपमेंट एक्ट (RERA) के कदशा-कनदेशोुं 

का उल्लुंघन करता है। एनएचआरसी के सदस्य कप्रयुंक कानूनगो ने िीकियो साझा करते हुए इसे “नेशन 

किकदन द नेशन” करार कदया और महाराष्ट्र  सरकार से जाुंच की माुंग की। आयोग ने राज्य सरकार से दो हफे्त 

के भीतर ररपोटि देने को कहा है। 

कुं पनी और ब ककुं ग पैटनि 

‘स कून एुं पायर’ को ररफा स्टरक्चरल सॉलू्यशुंस प्राइिेट कलकमटेि किककसत कर रही है, कजसने इससे पहले 

‘स कून रेजीिेंसी’ प्रोजेक्ट भी बनाया था। सूत्ोुं के अन सार, कुं पनी म स्लिम सम दाय के कलए किशेष स्कीम पेश 

कर रही है, कजसमें िाउन पेमेंट के बाद शेष राकश आसान ककस्ोुं में सीधे कबल्डर को दी जा सकती है, बैंक 

लोन की जरूरत नही ुं होगी।जानकारी के म ताकबक, ‘स कून रेजीिेंसी’ के 78 फै्लट्स में से 72 और ‘स कून 

एुं पायर’ की अब तक की 12 ब ककुं ग्स सभी म स्लिम ग्राहकोुं द्वारा की गई हैं। हालाुंकक, कुं पनी ने कििाद पर 

अब तक कोई आकधकाररक प्रकतकिया नही ुं दी है। कििाद बढ़ने के बाद प्रमोशन िीकियो और सुंबुंकधत सोशल 

मीकिया प्रोफाइल्स हटा कदए गए हैं। 

राजनीकतक घमासान 

मामले ने राजनीकतक और सामाकजक बहस को तेज कर कदया है। कशिसेना (कशुंदे ग ट) के सुंजय कनरुपम ने 

इसे “हाउकसुंग कजहाद” कहा।एनसीपी (शरद पिार ग ट) के रोकहत पिार* ने कटप्पणी की, “यह देश हर धमि 

और सम दाय का है। धमि के आधार पर किज्ञापन देना सुंकिधान के स्लखलाफ है और इसे रोका जाना 

चाकहए।बीजेपी किधायक अत ल भातखलकर ने उपम ख्यमुंत्ी देिेंद्र फिणिीस को पत् कलखकर ऐसे किज्ञापनोुं 

पर तत्काल रोक लगाने और कडी कारििाई की माुंग की। उन्ोुंने इसे समाज में िैमनस्य फैलाने और “जमीन 

कजहाद” को बढ़ािा देने िाला बताया।अब कनगाहें महाराष्ट्र  सरकार की ररपोटि और कारििाई पर कटकी हैं। 

सिाल यह है कक क्या यह प्रोजेक्ट पूरी तरह रुक जाएगा या इसे नए कसरे से पेश ककया जाएगा। आने िाले 

कदनोुं में स्लथथकत स्पष्ट् होगी। 
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राष्ट्र ीय मानवाधिकार आयोग, भारत ने महाराष्ट्र  के पालघर धिले के धवरार पूवव के्षत्र में एक इमारत 

ढहने की घटना में 17 लोगो ों की कधित मौत का स्वतः  सोंज्ञान धलया 

https://krantiodishanews.in/post/13586 

September 5, 2025  | krantiodishanews 

राष्ट्र ीय मानवाधिकार आयोग (एनएचआरसी), भारत ने एक मीधिया ररपोर्ट का स्वतः  संज्ञान धिया है धिसमें 

बताया गया है धक 27 अगस्त, 2025 को महाराष्ट्र  के पािघर धििे के धवरार पूवट के्षत्र में एक चार मंधििा 

अपार्टमेंर् का एक धहस्सा ढहने से 17 िोगो ंकी मौत हो गई और 8 अन्य घायि हो गए। बताया िा रहा है 

धक यह इमारत अनधिकृत थी और एक दशक से भी पहिे बनी थी। हािांधक, धनवाधसयो ंद्वारा नोर्रीकृत 

दस्तावेजो ंके आिार पर इसे अधिकृत मानते हुए वसई-धवरार धसर्ी मु्यधनधसपि कॉरपोरेशन (VVCMC) को 

कर अदा धकया िा रहा था। 

आयोग ने यह अविोकन धकया है धक मीधिया ररपोर्ट की सामग्री, यधद सत्य है, तो यह मानव अधिकारो ंके 

गंभीर उलं्लघन का मामिा है। अतः  आयोग ने महाराष्ट्र  के मुख्य सधचव और पुधिस महाधनदेशक को नोधर्स 

िारी कर इस मामिे पर धवसृ्तत ररपोर्ट दो सप्ताह के भीतर प्रसु्तत करने को कहा है। 

28 अगस्त, 2025 को प्रकाधशत मीधिया ररपोर्ट के अनुसार, वीवीसीएमसी के एक वररष्ठ अधिकारी ने कहा 

है धक इमारत घधर्या धनमाटण सामग्री के इसे्तमाि के कारण ढह गई होगी। धनवाधसयो ंको इमारत खािी करने 

के धिए तीन नोधर्स भेिे गए थे, िेधकन सभी चेतावधनयो ंको नजरअंदाज कर धदया गया। बताया िा रहा है 

धक इमारत में िगभग 50 फै्लर् और आिा दिटन दुकानें थी;ं धिनमें से इमारत का धपछिा धहस्सा, धिसमें 

िगभग 12 फै्लर् थे, ढह गया। 
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Tripura Star News 

Transgender Persons Trained On Entrepreneurship Development Under Joint 

Efforts Of Department Of Social Justice And Empowerment And Ministry For Skill 

Development & Entrepreneurship. 

https://www.tripurastarnews.com/transgender-persons-trained-on-entrepreneurship-

development-under-joint-efforts-of-department-of-social-justice-and-empowerment-and-

ministry-for-skill-development-entrepreneurship/ 

tripurastarnews30   September 5, 2025  2 min read 

New Delhi, Delhi, 4th of September, 2025 : The first 15 days Entrepreneurship 

Development Programme for transgender persons, under sponsorship of Department of 

Social Justice and Empowerment (DoSJE) and organized by National Institutte of 

Entrepreneurship and Small Business Development (NIESBUD) was concluded today. A 

total of 25 transgender persons were trained on various aspects of entrepreneurship, 

inclusive of project planning and drafting, bank linkages, financial management of 

enterprise, financial support schemes of government etc.  Ms Hena Usman, Joint 

Secretary, MSDE,  Ms Latha Ganpathy, Joint Secretary, DoSJE, Dr Poonam Sinha, DG 

NIESBUD graced the function. 

The trainees shared their experience of training and were very excited to play progressive 

and inclusive part to the economy of the country. Mr Dev and Ms Rashi Sahu two of the 

trainees registered on MSME portal as proprietor during the training itself. Mr Dev is into 

specialzed somkefree fancy candle making business and Ms Sahu is into handicraft 

business. 

Ms Latha Ganpathy, JS DoSJE suggested that they may them get their frims empanelled 

on GEM portal and the DosJE will ask Corporations of DoSJE and to other Departments 

to give preference in buying their products for festive season and general purchases. She 

thanked Ms Rudrani Chhetri, Director Mitr Trust in supporting the Department for 

mobilizing the transgender candidates for training. She urged other Community Based 

Organizations (CBOs) to come up to mobilize the transgender candidates so that the 

community can take benefits of these free training programmes and setup their own 

enterprises. As more than 1700 transgender persons are yet to be trained on 

entrepreneurship, she ensured that CBOs/NGOs supporting the Department on efforts 

of  transgender welfare activities will be duly recognized at appropriate platform. 

Ms Hena Usman, JS MSDE promised that their Department will provide free stalls to 

showcase the the work of transgender persons whereever the NIESBUD organizes the 

fares, melas, exhibitions. She informed that free residential training can also be provided 

to transgender persons  on solar energy, agri-preneurship etc.   
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Dr Poonam, DG NIESBUD informed that they will be providing handholding support to all 

of the trainees for next six months, will be connecting them to banks for project report 

preparation and availing loan for self employment and if requried, NIESBUD will handhold 

the transgender persons beyond the said period upto their settlement.  

The transgender trainees ensured that they will put all of their efforts along with their 

fellow community members to build bright future for themselves and a Viksit Bharat with 

the support of Government of India. Officials of DoSJE, MSDE, NIESBUD were present 

during the valedictory function. 
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SCC Online 

NHRC seeks detailed report on reported rape and murder of 10-year-old girl by 

gardener in Patna 

The NHRC sought a detailed report by the Director General of Police, Bihar, and the 

District Magistrate, Patna, on the matter within two weeks, including compensation, if any, 

provided to the next of kin of the deceased victim. 

https://www.scconline.com/blog/post/2025/09/05/nhrc-suo-motu-cognizance-of-rape-

murder-of-10-year-old-girl-by-gardener/ 

Published on September 5, 2025 By Sonali Ahuja 

National Human Rights Commission: On 03-09-2025, the National Human Rights 

Commission (‘NHRC’) took suo motu cognizance of the reported rape and murder of a 

10-year-old girl by a gardener in Maner, Patna, Bihar. 

As per the media report, on 26-08-2025, the victim had gone to collect wood when the 

perpetrator lured her with a guava to a room near the garden and committed the heinous 

crime. Noting that the victim was missing, the family reported the same, and her body 

was recovered two days later, hanging from a tree. Allegedly, the perpetrator hung the 

body on a tree to disguise the murder as suicide. 

NHRC observed that if the media report was true, it raised serious concerns regarding 

human rights violations. Therefore, it issued notices to the Director General of Police, 

Bihar, and the District Magistrate, Patna, calling for a detailed report on the matter 

within two weeks, including compensation, if any, provided to the next of kin of the 

deceased victim. 
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Orissa Diary 

The National Human Rights Commission (NHRC), India today organised a day long 

National Conference on the ‘Rights of Transgender Persons: Revamping Spaces, 

Reclaiming Voices’ at India Habitat Centre in New Delhi.  

 https://orissadiary.com/the-national-human-rights-commission-nhrc-india-today-

organised-a-day-long-national-conference-on-the-rights-of-transgender-persons-

revamping-spaces-reclaiming-voices-at-india-h/ 

By:Odisha Diary Bureau | Date: September 5, 2025 

The National Human Rights Commission (NHRC), India today organised a day long 

National Conference on the ‘Rights of Transgender Persons: Revamping Spaces, 

Reclaiming Voices’ at India Habitat Centre in New Delhi. Chairperson, Justice Shri V. 

Ramasubramanian inaugurated in the presence of Shri Amit Yadav, Secretary, MoSJE, 

Shri Bharat Lal, Secretary General, NHRC, senior officers, representatives of key 

Ministries, experts, judicial and legal experts, policy makers, civil society organisations, 

UN agencies, law enforcement agencies, academicians and community leaders among 

various stakeholders. 

Invoking Isavasya and Chandokya Upanishads, Justice Ramasubramanian said that 

India is a country where discourse on equality was taken to such great heights by the 

Upanishads that every unit of creation is God’s manifestation. Therefore, he questioned 

how can some units of such creations be discriminated by others. He said that these are 

the pivotal questions around which the NHRC has organised this conference. 

He said that if we have a look at the history of evolution of human rights in modern times, 

everything is in a binary. The mere change of terminology from ‘men’ to ‘human beings’ 

in the Universal Declaration of Human Rights (UDHR) in 1948 has not actually 

transformed our stereotypical thought processes and the society continues to think that 

men and women alone constitute the human race. There could be and there are human 

beings, who do not fit into this binary of men and women. This is something that the 

societies all over, are still grappling to accept. He said that the consequences of this is 

that Trans people experience wide spread discrimination and stigma in the health sector, 

schools, employment and housing as well as in accessing washrooms. 

Justice Ramasubramanian said that fortunately, India is far ahead of several other 

countries in recognising the rights of Trans persons with the legislative, executive and the 

judiciary coming together to transform the philosophy of Upanishads into a Constitutional 

Theme and then to translate the same into a court order followed by a Parliamentary law 

in the shape of the Transgender Person (Protection of Rights Act, 2019). However, the 

constitutionality of Sections 4, 5, 6, 7, 12(3), 18(a) and 18(d) are currently under challenge 

before the Supreme Court of India. It is in this context that the NHRC is privileged to host 

this National Conference as a segment of our population estimated as per the 2011 

census, to be around 4.88 lakh cannot be left out of the mainstream. 
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Before this, Shri Amit Yadav, Secretary, Ministry of Social Justice and Empowerment 

(MoSJE), in his special address said that in line with the guiding principles in Article 14, 

15 and 16 of the Constitution, the Government is committed to ensure that nobody, 

including the Transgender persons, is discriminated against. The 2019 Act, enacted post 

Supreme Court orders, talks about every aspect of their welfare including health, 

education etc. We have to ensure that the provisions of this Act are translated into action. 

The setting up of National Council for Transgender Persons, SMILE scheme for Garima 

Grehs, National Portal for Transgender persons are some of the proactive measures 

taken by the government towards the welfare of Transgender persons. He said that the 

improvement and revision of guidelines based on feedback is always a work in progress. 

Based on the feedback, the Government in 2025 changed the guidelines for the Garima 

Grehs. For health care also the Government is issuing Transgender Ayush Cards and so 

far 50 cards have been issued. To expedite this process, he said that the transgender 

persons need to identify and register themselves on the National Portal. He said that the 

NHRC, SHRCs, others institutions and civil society can make an important contribution in 

building awareness about this. 

Shri Yadav said that the Government has also started skill and vocational training for 

them to ensure their employment as per the 2019 Act provisions and the first batch of 

trained transgender persons is about to complete this training. The Government is also 

organising Rozgar melas for the Transgender persons. More partnership with private 

sector is needed for this purpose. The Government is further working on revising their 

welfare schemes and it is looking forward to suggestions and funds are not a challenge. 

Their grievance redressal mechanism will be strengthened in the coming months. He said 

that the MoSJE is also working with the Department of Education to sensitise children 

about the issues of Transgender persons and build awareness in an effort to collectively 

work towards their rights for equal opportunity, dignity and inclusivity. Such conferences 

and forums as organised by the NHRC, India are very important for this purpose. 

Earlier, Shri Bharat Lal, Secretary General, NHRC said that human dignity is indivisible 

and the true measure of the society lies in how it treats its most marginalised and 

vulnerable communities. He highlighted that in ancient and medieval India, transgender 

persons were held in high esteem, without any discrimination. Unfortunately, Criminal 

Tribes Act, 1871 classified the community as a ‘criminal tribe’. An enlightened India after 

independence, repealed the Criminal Tribes Act in 1952. Also Section 377 of the erstwhile 

IPC criminalised ‘non hetero–normative sexual behaviour’, which has become a part of 

our history. 

He said that according to the 2011 Census, approximately 4.88 lakh individuals identified 

themselves as transgender persons. This is just 0.04% of India’s population. Yet behind 

these numbers lies a stark reality: a literacy rate of only 56.07% among transgender 

persons, significantly lower than the national average; limited access to formal 

employment; and widespread barriers in accessing supportive, gender-affirming 

healthcare. He said that documentation too remains a major hurdle. Non-availability of 
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‘gender identity certificates’ continues to block access to welfare schemes, financial 

services and justice. He said that we must support Transgender children with care, not 

rejection; ensure dignity and care for elderly Transgender persons; make law 

enforcement protective allies, not threats; and open up employment opportunities to 

uphold dignity through independence. 

However, Shri Lal also noted that in the last decade, tremendous progress has been 

made since 2012 the Ministry of Social Justice and Empowerment began working on 

Transgender issues. He emphasised that for the NHRC, protection and promotion of most 

vulnerable and marginalised sections of society and their dignity is the top most priority. 

In 2001-02, NHRC recommended review of Section 377 of then IPC and NDPS Act. In 

2018, NHRC constituted Core Group on LGBT issues and the Transgender community 

has been the focus. In 2020, during Covid–19 pandemic, the Commission issued an 

Advisory protecting LGBTQ+ community. On 15th September, 2023, the Commission 

issued an Advisory for ensuring the welfare of Transgender persons. He said that in 2024-

25, NHRC team visited 12 Garima Greh Shelters established in the first phase to gather 

ground level insights and develop evidence–based future course of actions. The findings 

have been compiled in the form of a report —Transgender Persons: Revamping Spaces, 

Reclaiming Voices – Insights from Garima Greh Shelters and Beyond. This report was 

released on the occasion. 

Shri Samir Kumar, Joint Secretary, NHRC gave an overview of the Conference and Smt. 

Saidingpuii Chhakchhuak, Joint Secretary, NHRC delivered the vote of thanks in the 

inaugural session. 

Based on the findings of the Commission’s team, the report emphasises on strengthening 

of the Garima Greh initiative besides suggesting several key reforms. All states should 

activate Project Monitoring Committees (PMCs), with clear delegation of responsibilities 

to district officials and appointment of police focal points for transgender issues. Timely 

release of funds must be ensured, along with revised allocations for food and 

beneficiaries, context-specific financial models for urban and rural shelters and 

infrastructure support through one-time grants. Staffing structures should align with 

market standards, with rationalised roles to prevent overburdening. Shelter heads must 

be empowered to assist with transgender ID card issuance through simplified, privacy-

sensitive processes. In healthcare, broader medical expenses should be covered, 

hospital partnerships established and the rollout of Ayushman Bharat TG Plus expedited, 

alongside stronger mental health and HIV/AIDS services. 

The report also recommends employment and skill development, shelter stay should be 

extended for those pursuing education or exams, vocational training access expanded 

and shelters linked with job portals, while ensuring workplace protection under the POSH 

Act. Legal amendments are needed to support gender non-conforming minors, with the 

establishment of child care and elderly homes for Transgender persons, supported by 

NGOs. Greater transparency through updated data, strong monitoring and a dedicated 
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ministry desk is essential. These reforms can transform Garima Greh into a foundation 

for dignity, empowerment and inclusion. 

Apart from the inaugural and valedictory sessions, the conference was divided into three 

technical sessions and a panel discussion. The first session on ‘Strengthening Garima 

Greh Shelters’ was chaired by Smt. Anita Sinha, Chief Commissioner, Income Tax 

Department. The panelists were Smt. B. Radhika Chakraborty, Joint Secretary, National 

Commission for Women, Ms. Isabelle Tschan, Deputy Resident Representative, UNDP, 

India, Ms. Reshma Prasad, Dostana Safar, Patna and Shri Nikunj Jain, Co-Director, 

Tapish Foundation, Garima Greh. Second session on ‘Institutional Care for Gender Non 

Conforming Children & Elderly Transgender Persons’ was chaired by Dr. D.M. Mulay, 

Former Member, NHRC. The panelists were Smt. Tripti Guha, Additional Secretary, 

MWCD & Chairperson, NCPCR, Ms. Laxmi Narayan Tripathi, NHRC Special Monitor & 

Core Group Member, Ms. Abhina Aher, Managing Director, Tweet Foundation and Shri 

Gopi Shankar Madurai, Intersex and Genderqueer activist, Founder, Srishti Madurai. The 

third session on ‘Building a Fair and Inclusive Law Enforcement Framework’ was chaired 

by Smt. Jyotika Kalra, Former Member, NHRC with participation from Ms. Shalini Singh, 

IPS, Director General of Police, Puducherry, Sh. Ram Dulesh, Dy. Commissioner Police, 

Delhi, Ms. Kalki Subramaniam, Founder, Sahodari Foundation and Ms. Shreegauri 

Sawant, Transgender Rights Activist. 

After this, a panel discussion on ‘Unlocking Employment, Defying Challenges – Stories 

of Triumphs’ was chaired by Shri Bharat Lal, Secretary General, NHRC along with 

participation from Smt. Latha Ganpathy, Joint Secretary, Ministry of Social Justice and 

Empowerment, Ms. Zainab Patel, Managing Director, Pride Business Network 

Foundation and Ms. Nishtha Nishant, Manager, Diversity, Equity and Inclusion, Lalit Suri 

Hospitality Group, Stories of triumphs were shared by Shri Ronit Jha, Sub Inspector, 

Bihar, Shri Bunty Kumar, Sub Inspector, Bihar and Dr. Beoncy Laishram, Manipur. 

In the Valedictory Session, Shri Bharat Lal, Secretary General, while summing up the 

discussions said that in every session panelists from the Transgender community brought 

to light the fact that among various marginalised groups, Transgender persons remain 

the most vulnerable. He stressed the need for concerted efforts, greater investment in 

education, improved access to healthcare and the creation of more opportunities for their 

inclusion. While many states have initiated inclusive measures, there is still much room 

for improvement. He emphasised that the transgender community, civil society and 

government must work together to uphold constitutional values and achieve true equality, 

reminding all that dignity must be extended to everyone. He concluded by noting that 

while progress has been made, significant work still lies ahead. 

Dr. V.K. Paul, Member, NITI Aayog, in his way forward address thanked the NHRC for its 

outreach and acknowledged the importance of the issue. Referring to the NHRC’s report, 

he praised its coverage of gender non-conforming children, best practices in employment 

and workplace inclusion. He stressed that awareness must be raised to reinforce the idea 

that society is one and humanity is indivisible. He further underlined that India must lead 
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the way on Transgender rights, as they are deeply rooted in Indian values. He called for 

scaling up efforts across all sectors of society, adopting systematic approaches to 

address gender-related challenges in workplaces and assured that NITI Aayog stands 

ready to collaborate with the NHRC for any policy interventions and guide in advancing 

the cause of Transgender persons. Smt. Kim, DIG, NHRC delivered the vote of thanks. 
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Siyasat.com 

Telangana CM urges govt school teachers to lunch with students 

He stated that he too will occasionally come share a meal with the students to instill 

people's confidence in government schools. 

https://www.siasat.com/telangana-cm-urges-govt-school-teachers-to-lunch-with-

students-3267888/ 

News Desk |  Posted by Saleha Fatima |  Published: 5th September 2025 6:54 pm IST 

Hyderabad: Chief Minister A Revanth Reddy on Friday, September 5, addressed the 

surge in food poisoning cases in Telangana’s government schools stating that he is 

deeply saddened and urged teachers to also eat with the students. 

He further stated that he too will occasionally come share a meal with the students to 

instill people’s confidence in government schools. “There are 27 thousand government 

schools in Telangana, with 24 lakh students in them but there are 11 thousand private 

schools, with 34 lakh students studying in them…our government must have not done the 

right things to instill confidence in the children.” he stated. 

Just two days earlier, on Wednesday, the Telangana High Court while hearing a Public 

Interest Litigation on the lack of proper facilities for students in schools, and violation of 

guidelines issued by the National Commission for Protection of Child Rights (NCPCR) 

expressed a similiar sentiment and asked teachers to eat with the students to help prevent 

cases of food poisoning and also improve accountability in the mid-day meal scheme. 

Food poisoning at government schools in Telangana 

Food poisoning cases in Telangana’s government schools have seen a drastic rise in the 

past year with reports of students falling ill, being hospitalised and even dying after 

consuming food prepared at these residential schools. 

Some of the incidents that occurred last year include the death of a 16-year-old tribal 

student, C Shailaja, who was one among the the 63 hospitalised victims who fell ill after 

consuming dinner at the government-run tribal school in Kumrambheem Asifabad district. 

Later on December 10, students suffered food poisoning at a government school in Nirmal 

district. Followed by 23 students of Mahatma Jyotiba Phule Residential School in 

Karimnagar town, falling ill with stomach ache, vomiting and diarrhoea in the same month. 

During the National Human Rights Commission’s (NHRC) public hearing on July 28 and 

29 this year in Hyderabad, the commission ordered the state government to submit a 

detailed report on the alleged 886 food poisoning cases that led to the deaths of 48 

students. Around the same time, the Telangana Human Rights Commission took suo 

motu cognisance of a food poisoning incident at Mahatma Jyothiba Phule BC Welfare 

Gurukul School in Nagarkurnool, where about 100 students allegedly fell sick after eating 

stale food.  
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Counter View 

Supreme Court’s Salwa Judum verdict: Justice, development, and the politics of 

accountability 

https://www.counterview.net/2025/09/supreme-courts-salwa-judum-verdict.html 

Saturday, September 06, 2025 

By Sanjay Parate  

After being nominated as the INDIA bloc’s candidate for the post of Vice President, Justice 

B. Sudarshan Reddy has come under attack from the Bharatiya Janata Party (BJP). He 

is accused of being responsible for Maoist violence in Chhattisgarh because he was part 

of the Supreme Court bench that banned the state-sponsored Salwa Judum movement.  

This campaign, which was presented as an anti-Maoist initiative, resulted in widespread 

excesses: nearly 650 villages were forcibly evacuated, dozens of villages were burnt, 

hundreds of women were subjected to sexual violence, and large-scale killings took 

place.  Over a hundred thousand people were displaced from their homes, thousands 

remain missing, and security forces carried out massacres of villagers in the name of 

fighting insurgency. These findings were corroborated in reports of the CBI, the National 

Human Rights Commission, and the National Commission for Scheduled Tribes, though 

no officials have been punished. Tribal children and former Maoist cadres were recruited 

as Special Police Officers (SPOs), effectively pitting Adivasis against Adivasis.  

Many argue that the campaign facilitated corporate exploitation of Bastar’s natural 

resources. Even after the ban on Salwa Judum, allegations of continued exploitation and 

rights violations remain, with census data showing a decline of more than 2% in the tribal 

population of Bastar between 2001 and 2011. Justice Reddy has clarified that the Salwa 

Judum judgment was not his personal decision but that of the Supreme Court. The 

judgment is significant because it questioned the constitutionality of state policies that, in 

the name of suppressing insurgency, ended up violating tribal rights and enabling 

resource extraction.  

The Court cited reports such as the Planning Commission’s study on development 

challenges in insurgency-affected areas, which highlighted forced displacement and 

destruction of social and cultural life. Drawing on economist Amit Bhaduri, the Court 

described this model as “development terrorism,” where the state uses the rhetoric of 

development while inflicting violence on the poor in the interest of corporate elites. The 

Court also noted that from 1950 to 1990, around 21 million people were displaced by 

development projects, of whom 40% were Adivasis. Only a quarter of them were 

rehabilitated. With liberalisation and globalisation since the 1990s, displacement has 

accelerated, reflecting what the Court termed the “dark side of globalisation,” which 

demands sacrifices from the marginalised, particularly Dalits and Adivasis, for the benefit 

of the affluent. The Court criticised this model as inhuman and contrary to constitutional 

values. 
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Chhattisgarh, which has 23% of India’s iron ore reserves, exemplifies this context. Land 

acquisition for industries  has often involved coercion, with protests facing police 

repression. In this setting, the Court questioned whether the state was respecting 

constitutional limits. It concluded that policies violated Articles 14 (equality before law) 

and 21 (right to life with dignity). Both Maoists and the state were held responsible for 

rights violations, but the Court rejected the government’s claim that suppressing Maoists 

gave it a constitutional license to violate rights indefinitely or adopt extremist tactics. 

The judgment specifically struck down the use of SPOs, noting that untrained and 

vulnerable youth—many of them victims of Maoist violence or former Maoists 

themselves—were being handed guns instead of opportunities for education. This placed 

them at high risk, with SPO casualty rates significantly higher than regular security forces.  

Many SPOs were implicated in loot, arson, and violence, including attacks on villages like 

Morpalli and Tadmetla, where houses were burnt and atrocities committed. Relief efforts 

for affected villages, including those led by Swami Agnivesh, were obstructed. The 

government admitted that 1,200 SPOs were dismissed for indiscipline, but no criminal 

prosecutions followed. 

The Supreme Court ordered disbanding of the SPO system, emphasising that the state 

could not outsource its constitutional duty of protecting citizens’ lives and rights. The 

Court’s concern was not only for innocent villagers but also for the SPOs themselves, 

who were placed in untenable and dangerous conditions. It stressed that appointing such 

individuals as part of armed forces was unconstitutional. 

The verdict was criticised by BJP leaders as judicial overreach into executive functions. 

Anticipating this, the Court clarified that its intervention was not about security strategy 

but about ensuring that counterinsurgency policies respected constitutional values and 

fundamental rights. When the state violates these principles, the judiciary has a duty to 

step in. 

Leaders such as Arun Jaitley earlier called the verdict “ideologically driven,” and today 

Home Minister Amit Shah has revived similar criticisms. Yet the Court’s reasoning 

highlighted that the roots of discontent lie not merely in law-and-order issues but in socio-

economic policies that marginalise the poor while favouring corporate capital. 

The judgment made it clear that the primary responsibility for citizens’ security lies with 

the government, not with extra-constitutional militias. To criticise the judgment is to 

dismiss the constitutional principles it was grounded in. The continuing attacks on Justice 

Reddy for being part of that bench underline the uneasy relationship between 

constitutional protections and political-economic interests. 

--- 

The writer is Vice President of the Chhattisgarh Kisan Sabha, affiliated with the All India 

Kisan Sabha 
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TV9 Bharatvarsh 

मुजफ्फरपुर पुलिस लजस पुरुषोत्तम को बता रही फरार, वो SSB में तैनात लमिा; सुरेश लसिंह मस्तान 

हत्याकािंड में आरोपी 

मोतिहारी के क ुं डवा चैनप र में हुए स रेश तसुंह हत्याकाुंड का एक आरोपी प रुषोत्तम क मार तिसे प तिस फरार 

बिा रही थी. मानवातिकार अतिवक्ता एसके झा ने उसे म िफ्फरप र के एसएसबी कार्ाािर् में कार्ारि पार्ा. 

झा ने तबहार और राष्ट्र ीर् मानवातिकार आर्ोग को इस मामिे की िानकारी दी है, प तिस पर आरोपी को 

बचाने का आरोप िगार्ा है. 

https://www.tv9hindi.com/state/bihar/police-failure-suresh-singh-murder-case-human-

rights-lawyer-exposes-3469714.html 

सुंिीव क मार Updated on: Sep 05, 2025 11:22 PM IST 

तबहार के मोतिहारी से एक सनसनीखेि मामिा सामने में आर्ा है. दरअसि, प तिस तिस आरोपी को फरार 

बिा रही है और कोर्ा से क की की कारावाई श रू हो च की है. उस आरोपी को मानवातिकार मामिोुं के 

अतिवक्ता एसके झा ने ढ ुंढ तनकािा है. प रा मामिा मोतिहारी के क ुं डवा चैनप र थाना के्षत्र का है. र्हाुं िीन 

वषा पहिे क ुं डवा चैनप र के चतचाि स रेश तसुंह मस्तान हत्याकाुंड में क ि दस िोगोुं को आरोपी पार्ा गर्ा था. 

इस मामिे में मोतिहारी कोर्ा ने पाुंच आरोतपर्ोुं को आिीवन कारावास की सिा स नाई थी. वही ुं अन्य 

आरोतपर्ोुं के खखिाफ कोर्ा की कारावाई चि रही है. आरोपी प रुषोत्तम क मार के बारे में क ुं डवा चैनप र की 

प तिस कोर्ा को िगािार बिा रही थी की आरोपी प रुषोत्तम फरार है और पकड़ से बाहर है. मामिे को 

िेकर कोर्ा काफी सख्त है. कोर्ा ने आरोपी के खखिाफ क की करने का आदेश भी दे तदर्ा, िेतकन प तिस 

की तशतथििा की विह से कारावाई आगे बढ़ नही ुं पा रही है. पीतड़ि की ओर से मामिे की पैरवी कर रहे 

मानवातिकार मामिोुं के अतिवक्ता एसके झा ने फरार आरोपी को ढ ुंढने िगे िो उन्हें िानकारी तमिी तक 

प रुषोत्तम क मार म िफ्फरप र खथथि एसएसबी के डीआईिी कार्ाािर् में तनर्तमि रूप से कार्ा कर रहा है 

और तनर्तमि रूप से वेिन भी िे रहा है. 

आरोपी के खखिाफ कारावाई की माुंग 

इस प रे मामिे की िानकारी तबहार राज्य मानवातिकार आर्ोग पर्ना, राष्ट्र ीर् मानवातिकार आर्ोग नई 

तदल्ली, एसएसबी के महातनदेशक, आईिी, डीआईिी, प तिस अिीक्षक मोतिहारी सतहि कें द्रीर् गृह 

मुंत्रािर्, नई तदल्ली को दी गई और कारावाई करने का अन रोि तकर्ा गर्ा है. काुंड के स चक हरेंद्र तसुंह ने 

बिार्ा तक थथानीर् क ुं डवा चैनप र थाना की प तिस आरोपी प रुषोत्तम क मार के खखिाफ कोई कारावाई नही ुं 

कर रही है. हम थाना और प तिस अतिकाररर्ोुं के पास िा-िाकर थक च के हैं. 

प तिस बिा रही थी फरार 

वही ुं पीतड़ि के वकीि और मानवातिकार मामिोुं के िानकार अतिवक्ता एसके झा ने बिार्ा तक इस प रे 

मामिे को प तिस ने दबाने की कोतशश की. र्ही विह है तक अभी िक आरोपी प तिस की तगरफ्त से द र है. 
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अगर प तिस चाह िें िो आरोपी की तगरफ्तारी आसानी से की िा सकिी है, िेतकन प तिस आरोपी को बचाने 

का प्रर्ास कर रही है. हािाुंतक मामिे का ख िासा होने के बाद से ही प्रशासतनक महकमे में खिबिी मच 

गई. 
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Hindustan 

सड़क पर फें के मिले आधार का िािला आयोग पहुंचा 

साहेबगंज में महावीर स्थान से अशोक चौक तक सौ से अधिक आिार कार्ड फें के जाने का मामला 

मानवाधिकार आयोग में पहंच गया है। सामाधजक कायडकताड फारुक अंसारी ने प्रशासन की चुप्पी को गंभीर 

बताते हए आयोग को... 

https://www.livehindustan.com/bihar/muzaffarpur/story-over-100-aadhaar-cards-found-

in-sahibganj-human-rights-commission-informed-201757092077735.amp.html 

Fri, 5 Sept 2025, 10:37:PM 

Newswrap धहन्दुस्तान, मुजफ्फरपुर 

साहेबगंज। बाजार स्स्थत महावीर स्थान से लेकर अशोक चौक तक सौ से अधिक आिार फें के जाने का 

मामला राष्ट्र ीय मानवाधिकार आयोग पहंच गया। इसको लेकर सामाधजक कायडकताड फारुक अंसारी ने आयोग 

को पत्र धलखा है। इसमें कहा है धक सड़क पर आिार का धमलना और प्रशासन की चुप्पी गंभीर मामला है। 

उन्ोनें बताया धक 21 अगस्त को थाना में आिार ररसीव करने से इनकार कर धदया गया था। उसके बाद 

धजला प्रशासन को मेल कर अवगत कराया गया, लेधकन अब तक संज्ञान नही ंधलया गया। 
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Dainik Bhaskar 

`मछली परिवाि’ से तालाब ों क  मुक्त किाएगा NHRC:प्रियोंक कानूनग  जाएों गे सीह ि, ब ले- शाप्रहद 

क  रिनाउोंड शूटि का दजाा कैसे प्रमला 

विजय व िंह बघेल। भोपाल | 3 घिंटे पहले 

https://www.bhaskar.com/local/mp/bhopal/news/human-rights-commission-will-free-the-

ponds-from-the-clutches-of-fish-135848674.html 

भोपाल में लि वजहाद, ड्र ग्स और जमीनोिं, तालाबोिं पर अिैध कबे्ज के आरोपोिं  े वघरे मछली पररिार पर 

विकिं जा क ता जा रहा है। 

मछली पररिार की व फाररि लेकर वदल्ली में राष्ट्र ीय मानि अवधकार आयोग के  दस्य वियिंक कानूनगो के 

घर पहिंचकर जैनेंद्र पाठक ने दो वदन पहले माफ करने की गुहार लगाई थी। कानूनगो ने  ख्ती वदखाई तो 

जैनेंद्र उनके घर के बाहर वमठाई के वड्बे्ब छोड़कर भाग खड़ा हआ। 

घटनाक्रम के बाद िुक्रिार को NHRC मेंबर वियिंक कानूनगो भोपाल पहिंचे। यहािं दैवनक भास्कर ने इ  पूरे 

मामले और जािंच को लेकर बातचीत की। 

 िाल: कािंगे्र  नेता कमलेश्वर पटेल ने बीजेपी नेताओिं के  ाथ उ की फोटो िेयर की है। उन्ोिंने कहा है वक 

िह बीजेपी विधायक का भतीजा है? कानूनगो: हमें नही िं मालूम वक कमलेश्वर ने क्या बोला है। लेवकन, मुझे 

वक ी ने यह बताया वक कमलेश्वर जी के वपता जी के अनन्य  हयोगी उ के वपता राजेंद्र पाठक थे। राजेंद्र 

पाठक और इिंद्रजीत पटेल जो लोग दुवनया में हैं और जो दुवनया में नही िं हैं या जो बहत बुजुगग हैं उनके बारे में 

वटप्पणी करना ठीक नही िं हैं। मैं कमलेश्वर जी  े यह जरूर कहना चाहता हिं वक िो देखें वक राजेंद्र वक के 

 ाथ रहे और बडे्े़  हए। ये िायद उनका बेटा है। ऐ ा मैंने  ुना है। 

 िाल: इतनी वहम्मत कै े हई वक ऐ े गिंभीर मामले में NHRC मेंबर के घर मदद मािंगने पहिंच गया? 

कानूनगो: बात वहमाकत की नही िं हैं। वहमाकत ये है वक भोपाल में वहिंदू लड़वकयोिं को लवित करके उनका 

यौन उत्पीड़न वकया गया। भोपाल में वहिंदू लड़वकयोिं को टारगेट करके उनके िीवड्यो बनाए गए और 

बै्लकमेल करके इस्लाम में धमाांतररत करने के वलए दबाि बनाया गया। ये वहमाकत है। जहािं बेवटयािं  ुरवित 

नही िं हैं िो वहमाकत की बात है। 

 िाल: िाररक पर इतने गिंभीर आरोप हैं लेवकन, अभी तक एक भी FIR दजग नही िं हई है? इ े आप क्या 

मानते हैं? कानूनगो: जहािं तक हमारी इने्वस्टिगेिन का मामला है हमने पहली जािंच टीम की ररपोटग में कवमयािं 

पाई थी। हमारी खुद की इने्वस्टिगेिन टीम ने यह विफाररि की थी वक िह दोबारा जाना चाहती है। हमने 

टीम को दोबारा भेजा था। यह टीम दू री बार 4 वदन रूककर जािंच करके गई है। कई  ारे िेटमेंट वलए 

हैं। उ की ररपोटग हमें अभी तक नही िं वमली है। जै े ही ररपोटग वमलेगी हम कारगिाई करें गे। जो तालाबोिं पर 

कबे्ज के मामले हैं। 

 िाल: हवथयारोिं की भी बात आ रही है? कानूनगो: मुझे आज ही एक विकायत िाप्त हई है। उ में नोवट  

जारी करने की िवक्रया चल रही है। िावहद नाम का इनका कोई भाई-बिंधु है उ े ररनाउिंड् िूटर का दजाग 

वदया हआ है। इ  नाते उ को 30 हजार कारतू  खरीदने की पात्रता है। उ के पा  तीन हवथयारोिं की 
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जानकारी हमें वमली है। एक 12 बोर की िॉटगगन है। एक इिंपोटेड् िै न ररिॉल्वर और 30.6 कैवलबर की 

राइफल है। 

ये तीनोिं हवथयार अलग-अलग बोर के हवथयार हैं। जो लोग िूवटिंग की जानकारी रखते हैं। िो यह बात बता 

 कते हैं वक जो ड्बल बैरल िॉटगन पैरेलल बैरल्स िाली आती है उ का िूवटिंग में कोई उपयोग नही िं होता। 

एक स्टखलाड़ी अगर 12 बोर का िूटर होगा तो िह 30 कैवलबर का िूटर कै े होगा? एक ही स्टखलाड़ी 12 

बोर, 30 कैवलबर और 32 बोर का भी िही िूटर है ऐ ा कै े हो  कता है। 

 िाल: िव द्ध िूटर का दजाग वमलने की जािंच कराएिं गे? कानूनगो: ररनाउिंड् िूटर होने का मतलब है वक 

उ ने आपके राष्ट्र  या राज्य के वलए कोई ख्यावत अवजगत की हो। हम राज्य  रकार  े िावहद अहमद के बारे 

में पूछें गे। वज की विकायत िाथवमक तौर पर ले रहा हिं। ये जान रहा हिं वक इ  व्यस्टि ने राज्य का मान 

बढ़ाने िाले ऐ े कौन  े पदक जीते हैं वक इ को ररनाउिंड् िूटर बताकर 30 हजार कारतू  रखने की पात्रता 

दी गई है। 

30 हजार कारतू  का मतलब हआ वक िो िवतवदन 80  े 100 कारतू  चलाने का एिं टाइटलमेंट रखता है। 

उ की तो मेवड्कल जािंच करानी चावहए वक जो िवतवदन 100 कारतू  की िैस्टि  कर रहा है तो किं धे 

 लामत हैं या नही िं? िॉटगन  े िवतवदन  ौ कारतू  की िैस्टि  करना ये कोई मजाक नही िं हैं। हम इ  

 बकी जािंच करें गे। 

 िाल: जब जमीनोिं, तालाबोिं पर कब्जा हो रहा था तो इ में ििा न की वकतनी चूक मानते हैं? कानूनगो: 

ये  ब जािंच का वहस्सा है। जब हमारे पा  ररपोटग आएगी तब हम कारगिाई करें गे। 
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